BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

Original Application No.109/2025/EZ

IN THE MATTER OF:-

Kailash Chandra Nayak  ....... Applicant

State of Odisha & Ors.

Versus

.... Respondents

SL NO | DESCRIPTION OF DOCUMENTS PAGES
1. COUNTER AFFIDAVIT FILED BY | 1-10
THE RESPONDENT No.6

2, The Xerox copy of office memo No. 8142
dt.22.09.2025 is filed herewith as |-11-
ANNEXURE-6/A1

3. The details of construction made in the
schools are filed herewith as (LR -32
ANNEXURE-6/A2

4, Copy of forwarding letter along with 107
Nos. of proposals are filed herewith as 33-5Y
ANNEXURE-6/A3 Series

5. Copy of approval order of District Level
Committee  is  filed herewith as > 8!
ANNEXURE-6/A4.
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Copy of letter No.10867 dt.16.12.2025
along with list of 46 No of Schools are filed
herewith as ANNEXURE-6/AS.

Copy of letter No.804 dt.21.01.2025 along
with list of 17 No of Schools are filed
herewith as ANNEXURE-6/A6.

Copy of letter No.GE(GL)S-76/2010-
43968/R & D.M Dated 24.10.2011 of
Commissioner-cum-Secretary to Govt., R.

& D.M Department is annexed herewith
and marked as ANNEXURE-6/A7.

Cuttack

Dated 02.02.2026

Advocate for the Respondent No.6

a‘vmm(w_,

PARTHA SARATHI NAYAK
ADDL. GOVERNMENT ADVOCATE
Mob:- 9437277043
Email:- advparthaohc@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

Original Application No.109/2025/EZ

IN THE MATTER OF:-
Kailash Chandra Nayak  ....... Applicant
Versus
State of Odisha & Ors. ....Respondents

COUNTER AFFIDAVIT FILED BY THE
RESPONDENT No.6

I, ShriAnil Kumar Ray, aged aboutS53years, S/o:-Late
Basant Kumar Ray, at present working as the Divisional Forest
Officer, Cuttack Forest Division, Cuttack, At:-Balisahi, Near
Government Press, P.S:-Madhupatana, Dist-Cuttack, do hereby

solemnly affirm and state as follows:-

1. That I am working as Divisional Forest Officer, Cuttack
Forest Division, Cuttack and also Respondent No.6 in the

present Original application and I am well acquainted with

%QW the facts of the case.

2.That the present Original Application is filed against
- construction of school building over Forest Kisam land and
utilisation of District Mineral Foundation Fund for

construction/renovation of said schools construction over

Q,
bl ASAY o
Fe

Divisional Forest Officer
Cuttack Forest Division
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Forest Kisam land which is in violation of Forest

Conservation Act, 1980.

3.That in reply to paragraph-11 the deponent humbly submitting

that, the representation dated 30.03.2025 is not received by

the office of Divisional Forest Officer.

4.That in reply to paragraph-12 the deponent humbly submitting

that, the Original Application no.109 of 2025 filed by Kailash
Chandra Nayak has been received in this office on
dt.12.09.2025. After receiving of the Original Application the
concerned Range Officers have been intimated to stop the
construction activity over forest land without having prior
approval from competent authority vide this office memo No.

8142 dt.22.09.2025. At present all construction work is

. stopped by concern executing agencies.

The Xerox copy of office memo No.
8142 dt.22.09.2025 is filed herewith
as ANNEXURE-6/A1

. That it is respectfully submitted that, total of 170 nos. of

proposals for the purpose of regularization of land having
Forest Kissam already in used by construction of schools
since long received by Range Officer in Form-A from the
‘User Agency i.e., Block Education Officer, Danagadi &
Sukinda, District Welfare Officer, Jajpur. The detail list of

A—mt/ Kw-ew%
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proposal received by the respective user agencies are as

follows:
SI. Name of | Name of the No. of Submitted
No. | the Range | User Agency Proposal proposals on dt.
received
1 Tomka BEO, 29 25.07.2025
Danagadi
19 02.08.2025
5 04.08.2025 i
oc
09 14.10.2025 @% g @
06 20.11.2025 g
02 15.12.2025 E =
SO
BEO, Sukinda 5 23.072025 | ¥ =2
=0
DWO, Jajpur 5 05.07.2025 °
Total 80 3
2 Sukinda BEO, Sukinda 21 23.05.2025
15 ~ 03.06.2025
1 03.06.2025
7 30.07.2025
2 27.11.2025
44 04.12.2025
Total 90
Grand Total 170
hk |
. o ”
PRI ot
m.\B“LP‘ g\_\'\"\:P\C\& 900”’
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The said proposals contain Form-A along with its
enclosures i.e., Land Schedule, Topo Map, Trace Map, Copy
of Gram Sabha Resolution.

In the Site Inspection Report submitted by Range Officer it
is observed that, many schools were established prior to 1980
and some schools are constructed before 2014. These lands

have already been wused for non-forest purpose, i.e.,

_construction of school buildings. It is pertinent to mention

here that, for further development of the school like additional
classroom, library room for recreational and physical
activities and toilets for girl students etc. due to increasing
students enrolment, the Block Development Officer, Sukinda
& Danagadi & Block Education Officer, Sukinda & Danagadi
have applied for regularization of the land.

The details of construction made in

the schools are filed herewith as

ANNEXURE-6/A2

Now, as per the provision of Scheduled Tribe & Other
Traditional Forest Dwellers (Recognition of Rights) Act,
2006, Condition no.3 (2) Notwithstanding anything contained
in the Forest (Conservation) Act, 1980 (69 of 1980), the
Central Government shall provide for diversion of forest land
for the following facilities managed by the Government which
involve felling of trees not exceeding seventy-five trees per

hectare, namely:—
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(a) schools;
(b) dispensary or hospital;
(c) anganwadis;
(d) fair price shops;
(e) electric and telecommunication lines;
(f) tanks and other minor water bodies;
(g) drinking water supply and water pipelines;
(h) water or rain water harvesting structures;
_(7) minor irrigation canals;

(/) non-conventional source of energy;

< e ﬁgu?

(k) skill Upgradation or vocational training centres;

Divisional Fo
rest Officey
Cuttack Forest Divisign

(/) roads; and

[ ad

(m) community centres:
Provided that such diversion of forest land shall be allowed

only if,—
(i) The forest land to be diverted for the purposes

mentioned in this sub-section is less than one

hectare in each case; and
(i) the clearance of such developmental projects shall

%&W be subject to the condition that the same is
recommended by the Gram Sabha.

As, there is provision of use of forest land for construction

of schools under sub-section 3(2) of the Scheduled Tribe & Other

Traditional Forest Dwellers (Recognition of Rights) Act, 2006.
The Range Officers in their Site Inspection Report have reported %V"



that, there is no other alternative land available except use of this
land. Further constructions of School buildings are already
completed since long. Now due to increase of student strength
and as per the long standing demand of the respective local
residents, recommendation of Gram Sabha and considering the
request of User Agency, Range Officer has also recommended
for regularization of already constructed school for better
education of children in the adjoining areas. Again, at the time of
Site Inspection ongoing construction over Forest Kissam land

have been stopped.

. That it is respectfully submitted that, 107 nos. of proposals

forwarded to District Level Committee under Forest Right Act,
2006 for consideration of the request of the User Agency.
Copy of forwarding letter along with
107 Nos. of proposals are filed herewith
as ANNEXURE-6/A3 Series

That it is respectfully submitted that, the District Level
Committee on dated 15.10.2025 under Forest Right Act, 2006
has approved 107 nos. of schools under Sukinda Tahasil (50

nos.) and Danagadi Tahasil (57 nos.) under Jajpur District.
Copy of approval order of District

Level Committee is filed herewith as

ANNEXURE-6/A4. J

-
w
00)
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. That it is respectfully submitted that the Block Education Officer,

Sukinda has further submitted 46 nos. of proposal on
dt27.11.2025 & dt.04.12.2025 before Range Office, Sukinda
Range and after Site Inspection by the Range Officer, Sukinda
Range the same proposals have been sent to District Level
Committee under Forest Right Act, 2006 for necessary
consideration vide this office letter No.10867 dt.16.12.2025.
Copy of letter No.10867 dt.16.12.2025
along with list of 46 No of Schools are
filed herewith as ANNEXURE-6/AS.

. That it is respectfully submitted that the Block Education Officer,

Danagadi has further submitted 17 nos. of proposal on
dt.14.10.2025, dt.20.11.2025 &dt.15.12.2025 before Range
Office, Tomka Range and after Site Inspection by the Range
Officer, Tomka Range the same proposals have been sent to
District Level Committee under Forest Right Act, 2006 for
necessary consideration vide this office letter No.804
dt.21.01.2026.

Copy of letter No.804 dt.21.01.2025

along with list of 17 No of Schools are

filed herewith as ANNEXURE-6/A6.

10.That it is respectfully submitted that, in reply to paragraph 13 of

the O.A. the deponent humbly submitting that, the lands in
question are all Revenue Forest land and are under control R&
DM Deptt., Govt. of Odisha and the facts of sanction of projects
%&5‘ C‘f\‘;\z\ n
TA ] ‘z:,f-)* )
fEGD‘ =

Y /< earoer Ko
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for execution over those lands not communicated to the office of

DFO, Cuttack.

That it is respectfully submitted that in reply to paragraph-18 of
the O.A. the deponent humbly submitting that, 43 nos. of Schools
have been established before dt.25.10.1980 i.e., cutoff date for
enforcing Forest (Conservation) Act, 1980. Again as informed by
Block Education Officer, Sukinda & Danagadi and Block
Development Officer, Sukinda & Danagadi lots of school have
been established before 2011during which Revenue & Disaster
Management Department, Government of Odisha clarified that,
provisions of Forest Conservation Act, 1980 will be applicable to

the land having “Jungal Kisam” in sabik record as on 25.10.1980.

Copy of letter No.GE(GL)S-76/2010-
43968/R & D.M Dated 24.10.2011 of
Commissioner-cum-Secretary to Govt.,
R. & D.M Department is annexed
herewith and marked as ANNEXURE-
6/A7.

In both category of lands, schools have already been
established and now approval of projects under DMF like
construction of additional classroom, library room, recreational

and physical activities and toilets for students etc. have been

approved. m P

*‘4‘&/‘:/ /<Wk’\/:‘22,

vision
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12.That it is respectfully submitted that, in these cases, as the land
have already been in use for better education of children of the
adjoining areas, considering the request of User Agency the
proposals are sent to District Level Committee under Forest
Right Act, 2006 for Consideration. The District Level Committee
under Forest Right Act, 2006 has constituted by following

members.

1. District Collector or Deputy Commissioner -
Chairperson;

2. Concerned Divisional Forest Officer or concerned Deputy
Conservator of Forest - Member;

3. Three members of the district Panchayat to be nominated
by the district Panchayat, of whom at least two shall be
the Scheduled Tribes preferably those who are forest
dwellers, or who belong to members of the primitive
tribal groups, and where there are no Scheduled Tribes,
two members who are preferably other traditional forest
dwellers, and one shall be a woman member; or in areas
covered under the Sixth Schedule to the Constitution,
three members nominated by the Autonomous District
Council or Regional Council of whom at least one shall
be a woman member; and

4. An officer of the Tribal Welfare Department in-charge of

the district or where such officer is not available, the

officer in charge of the tribal affairs, ;}Q \PL )

'4_"“‘-7 (S o {@r?,.
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And said District Level Committee under Forest Right Act,

2006 has approved regularization of schools.

13. That it is respectfully submitted that the facts which are

specifically not admitted are denied herewith.

14.That it is submitted that the Respondent No.6 reserves the right
to file further affidavit if so required in future.

15.That the facts stated above all are true to the best of my

knowledge and belief and based on official records.

Identified by /% ;
Pﬁ;gfe : 02 02 2026
Advocate DEPONEBW"‘S'WN Forest Officar

Cuttack Forest Division

CERTIFICATE

Certified that cartridge papers not being available,
thick white papers are being used.

Cuttack Advocate for the Respondent No.6

Dated 02.02.2026 %‘

PARTHA SARATHI NAYAK
ADDL. GOVERNMENT ADVOCATE
Mob:- 9437277043
Email:- advparthaohc@gma:g.com
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- - ANNEXURE- 6 /AL

NGT Matter
URGENT

GOVERNMENT OF ODISHA

QOGS AYRIQ S8 QRIYIEN QAN mdmm, @R QRS , R0

OFFICE OF THE DIVISIONAL F OREST OFFICER: CUTTACK FOREST DIVISION
AT: - GHATAKULA, NUAPADA, CUTTAK 753010
Tel:- 0671-2957611, Control Room:- 0671-2340343, Toll Free No.18003457473
Email: - dfo.cuttack@odisha.oov.in
MemoNo_¥ |Y 2. /5F/ (Forest Diversion) 106/2025
Dated, Cuttack the 22 th September, 2025.

To
The Range Officers,
Sukinda/ Tomka/ Jajpur Road Range.

Sub: - O.A No. 109 of 2025 filed by Kailash Chandra Nayak Vs. State of Odisha &
others.

Ref: - Letter N0.29949 dt.09.07.2025 of Add). Govt. Advocate, O/o the Advocate

General, Odisha, Cuttack.

With reference to the letter cited above on the captioned subject, it is to inform
that, one case i.e., 0.A No. 109 of 2025 filed by Kailash Chandra Nayak Vs. State of Odisha &
others has been filed before the Hon’ble NGT challenging the illegal construction of schools in
Danagadi & Sukinda Tahasil over Sabik forest Kisam land by the Block Development Officer,
Danagadi & Sukinda of Jajpur District.

In this context, you are instructed to enquiry into the matter and stop non-forestry

activity over forest land and report compliance.

143

This is most urgent. Ty
Encl: - As above. %LO 1

Divisional Forest Officer.
A):_Cuttack Forest Division.

OIVLMSI Officear

Cuttack Forest Division
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OFFICE OF THE BLOCK EDUCATION OFFICE, DANAGADI

beodanagadi@gmail.com

The Office of the Forest Range Officer,
.+ Tomka Range Duburi.

»>

Sub:- Re Submission of proposal for settlement forest land

Sir,

With reference to the subject cited above, I here with resubmit after
compliance Site Inspection Report, Gram sabha Resolution, Land Schedule,
Tracing Map and Topo Map of 33 nos school proposal for settlement forest land

& ki G","f‘w : i
Encl: As above 5\%‘;\}"}2’)’]’5}? 25
Block Education Officer

¢, . Danagadi

fr=_

Divisional Forest Offi
ffices
Cuttack Forest Division

(% Scanned with OKEN Scar. .



145

- | K-
Sl. No Name of the Proposal School
1 Kamalabahali PPS
2 Champajhar PS_
3 Baligotha PPs y ]
4 SagadagulaPSs
5 Kiajhar UGME e
6 Ulibeda PPS
7 Sainkula PS
8 Kusumijhar PS
9 Kulapita PPS
10 Jatarapal PS
11 Bajrapali PUPS
12 Durgapur PS
13 Hingula NUPS
i4 Khandara PUPS
15 Sobara PUPS
16 Chahalapada PS
17 Tungeisuni PS
18 Gopabandhu NUPS
19 Ankurapal NUPS y
20 Karamgotha NPS 'e
21 Nauranipasi PS 1
22 Raighati PS
23 Tarajhar PS
24 Bengapatia Adibasisahi PPS
25 Kolathapada NPS |
26 Dahisahi PPS
27 Sibasabitri UPS
28 Burudisahi PS
29 Sahupur PPS
30 Janara PS
31 Gamhnaripatia PPS
32 Salijanga UGME
33 Raghunatha Memorial UPS

11“_ = (itical

L/

rest Division

Divis
Cuttack Fo

Block Eéucé;gﬁ—f 01{:5
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OFFICE OF THE BLOCK EDUCATION OFFICER, DANAGADI
E-mail id-beodanagadi@gmail.com, beodanagadi.sme.od@nic.in
NO. 1660 Dt. P2.08. 304y

To

The Office of the Forest Range Officer, ’

Tomka Range Duburi.

Sub Re Submission of proposal for settlement forest land.

S[rT ; /n e Qeflex rga. FEa Af O 02 205¢

With reference to the subject cited above, I here with resubmit after
compliance Site Inspection Report, Gram sabha Resolution, Land Schedule,

Tracing Map and Topo Sheet Map of 24 nos school proposal for settlement forest
land.

Encl: As above

Yours Faithfully

= 7 ,\,\r -
= V\\.},,] ¢ ‘j‘ AN
Block Eéucahon Officer
Danagadi
Memo No, 1% &/ Dt. 0Q. 08. 2025
Copy forwarded to Tahasildar/Block Development Officer,Danagadi for
information and necessary action.

Ape
Divisional Forest Officsy /"'r -

Cuttack Forest Division g \ \—[’ vz a7

i \ A 2
Block Educahon Officer
Danagadi



!
OFFICE OF TI-JIE BLOCK EDUCATION OFFiceR, DANAGADI

8
: E-rnail id-b‘eodanagad!@gmail.cam, bepudana adi.sme.od nic.in
g : mo.{l?stc, . - Pt oy g g
P f '
g J To |

| The Office of the Forest Range Officer,
é Tomka Range Duburi,
i ,

T Re Submfssion of Proposal for settlement forest land.

With referencefto the supj ‘
“ompliance. Site Insp_qéctian *REpor‘t, ‘aram sal

Tracing Map and Topg Sheet Map of.g 198 school.proposal for settlement foros:
land. R o ol ST

b

R —

Enr__:_!: As above

L

Yours Faithfully

- Block Edy ation Officer

" E . : Danagadi
Memo No. | 55z C Dt oo |
Copy forwardedgo Tahasildar/Block Development Officer, Danagadi for

Block Education bfﬁcer
Danagadi

al Forest.O.ff_icau
Cuttack Forest Division

[ - il
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Email.Id-beosukinda.sme.od@nic.in

Leter No- 4 2.3 () Date- p3 0 7. 02477 ;
To
The Forest Range Officer, Tomka.

Sub: - Submission of application of Schools for Prior approval for diversion of Forest land.
Respected Madam/Sir,
With reference to the subject cited above I submit application of Schools for Prior
approval for diversion of Forest land.
f SL.No | Name of the School Documents Submitted ] Remarks |
) 1 Govt. Primary School,Kumarda Form-A Land Scheduled, Resolution

of Gram Sabha, Tresh Map, Tapo
Map

| : ]
12 Govt. Primary School,Nuagaon Form-A Land Scheduled, Resolution :
| of Gram Sabha, Tresh Map, Tapo |
’ Map

3 | Govt. Primary School,Madhuban Form-A Land Scheduled, Resolution
| ‘ of Gram Sabha, Tresh Map, Tapo
Map :
| 4 66t Primary School Balipada Form-A Land Scheduled, Resolution
l._/ of Gram Sabha, Tresh Map, Tapo
Map
5 Govt. Primary School, Tikarpada Form-A Land Scheduled, Resolution
of Gram Sabha, Tresh Map, Tapo

Map {
{ 6>< { Govt.Upper Primary School,Saruabil | Form-A Land Scheduled, Resolution
/N of Gram Sabha, Tresh Map, Tapo J |
Map | |
~ This is for your kind information and nec@zai‘y action.
a : Yours Faithfully.

i

'é]oc)(%k/ \tion Officer.
Sukinda

Memo No. /2 9 f Date- A% .0 7~ 08 —

Copy submitted to the BDO,Sukinda for kind information and necessary

1\
Dgwsngr Forest Office:

Cuttack Forest Division

ﬁlock Z Officer.
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- & i il
MemoNo. p 225 X Date- &9 0% 4 .
Copy submitted to the Forest Range Officer, Sukinda for kind informati

MemoNo. /823 Date- 23.07-At 7
Copy submitted to the Tahasildar, Sukinda for kind information and nec

ﬁlock ) @Ofﬁcer.

S ﬂ‘lda
Memo No. /52(94/ Date- R3.07.-3447

Copy submitted to the DEO-cum-DPC,SS,Jajpur and Collector,Jajpur for kin Ewt‘ormation and

necessary action. _ X0)




To

Sub:-

Sir,

- 150

COLLECTORATE : JAJPUR
Ph. 06728-222001 (O), 222330 (R), Fax — 222087
E-mail: dri-jajpur@nic.in, Website: Www,jajpur.nic.in

5T & SC Dev. Se tion) )
No. _I53Y / Date. 5[| HIAS - ®3

The Forest Range Officer,
Tomaka Range

Submission of Form “A™" for diversion of forest land for Non foréstry
purpose i.e Settlement of land in favour of SSD Schools.

I 'am to submit herewith the Form “A" for diversion of forest land for
A e

Non forestry purpose for facilitioc managed oy the Govt. Under Sub-section (2)
of Section 3 of the Scheduled Vribes and Other Traditional Forest Dwellers

(Recognition of Forest Rights Act-2006) forSettlement of land in favour of
following SSD Schools,

VoA W

Baliapal Ashram School at Baliapa! ,GP- Salijanga,

- Tomka Ashrani Schoo! at Yiajhar, GP- Kiajhar

Panubahali Ashram School at Janindapal ,GP- Kiajhar
Barakha! Ashram School a: Barakhai .GP- Ranagundi

.. Govt High School, Tomka at. Khanduraipatana GP- Deulakan

Th ‘

ne

)

crimat "A” along with ali relevant documents are attached herew;th

for your information & necessary action.

The same may please be acknowledged.

I Yours faithfully,
- ,
Oftic

e District Welfa

Divi orestOffice

X ivisi ! Jajpur
CutlackForestmwmn : ip




Letter No- § ab

To

The Forest Range Officer,

6FFICE OF THE BLOCK EDUCATION OFFICER, SUKINDA
Email.Id ic.|

..-m.-

-beosukinda.sme.od nic.1n

Sukinda.

Sub: - Submission of application of Schools for Prior approval for diversion of Forest land.

Respected Madam/Sir,

With reference to the subject cited above I submit application of Schools for Prior

approval for diversion of Forest land.

Sl.No | Name of the School

2,

3 . | Govt. Primary
/ School,Purunapani o ”
4~ | Govt. Upper Primary
\ School,Manatira
5 \ Govt. Primary
_ | School Kalrangiatta Majhi
Sani.
g 14 Govt. Upper Primary.
School,Patana
V Govt. Upper Primary
School,Deogaon \/
8./ Yubasakti Govt. Upper

" Ashokjhar Govt. Upper

Primary School,Singadia —
Govt. Upper Primary
i gchool,Santarapur S

Documents Submitted

Form-A Land Scheduled, Resolution
Sabha, Tresh Map, Tapo_ Map
Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map
Form-A Land Scheduled, Resolutio
Sabha, Tresh Map, Tapo Map -

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map
Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

of Gram

n of Gram

Form-A Land Scheduled, Resolution of Gram n
Qabha, Tresh Map, Tapo Map

Form-A Land Scheduled, Resolution of Gram

Sabha, Tresh Map, Tapo Map

Sabha, 1R
Form-A Land Scheduled, Resolution of Gram

iy
anary‘School,Benagadia | Sabha, Tresh Map, Tapo Map

Y Govt. Primary v
WEN School,Aradapal < P

School,Nagada "
Govt. Primary School. ,T\l" atore

yovt. Primary School,Ragada

- - ——____,,.‘——’_r_——‘_’_._’____.——r——"
Govt. Primary School,Pﬁora “Form-A Land Scheduled, Resolution of Gram

1

- \ Sabha, Tresh Map, Tapo Map
Govt. Upper Primary

i Form-A Land Scheduled, Resolution of Gram
| Sabha, Tresh Map, Tapo Map

Ve

o
~ / ~ | Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled, Reso
Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map 1

lution of Gram

e ESPENE e

Form-A Land Scheduled. Resolution of Gram

D‘N!Siﬁgi %"orest Cificer

Cuttack Forest Division

__________-—-——-—--—"“"'____,__.L-——___h

i SR

P i

i
!

e ————— T AT



| Govt. Primary School Baragai T et - gl
_ »oaragaji -A Land Subi —of Gram
S nd Scheduled, Resolution
g W Sabha, Tresh Map, Tapo Map __,._.—-r;m-"'/
ovt.- ot et 2
P f School,Mahulkhal Form-A Land Scheduled, Resolution of G _.___\,/.:’-—ﬂ
o PrimN Sabha, Tresh Map, Tapo Map Jf__é_r;m..-——
T \k Scho';)l'G - Form-A Land Scheduled, Resolution 0 ’____(_,_4
| A L, Jaramian : Sabha, Tresh Map, Tapo Ma ‘
Primpmg | G0N, P, lapo p _.4.’-""’)
17’\,,4/’ Gowt. Primary Form-A Land Scheduled, Resolution of O™ ;fA
| School,Chatakipos; S :
A e G ———— | Sabha, Tresh Map, Tapo Map ""/G‘;lr -
18 3| Netaiee Gowt. Upper Primary T For Land Scheduled, Resolution of
School;Kankadpal e
. p Sabha, Tresh Map, Tapo Map ___.—-t;-—Gram-f"“
19 _#| Gowvt. Primary School,Gantayat | Form-A Land Scheduled, Resolution © __f_/,_—_-
. Kateni ‘ Sabha, Tresh Map, Tapo Map _,_._.—-},-a;-a"m""
20 Govt. Upper Primary Form-A Land Scheduled, Resolution © _______J
.| School;Kusumundia Sabha, Tresh Map, Tapo Map ___._._-—G-—r——am——‘ \/.
21 >/ Govt.Upper Primary Form-A Land Scheduled, Resolution of
School,Karadagadia Sabhe, Tresh Map, TapoMap ________+———
22, | Govt. Primary - Form-A Land Scheduled, Resolution of i
\*;,/ E School,Karadagadia Upper Sabha, Tresh Map, Tapo Map |
123+, | Govt. Primary School,Nuagaon | Form-A Land Scheduled, Resolution o
: il : | Sabha, Tresh Map, Tapo Map s
: , - s : lution o am v
24, /- |-Govt. Primary School,Siaria Form-A Land Scheduled, Reso
v/ e Sabha, Tresh Map, Tapo Map

This is for your kind information and necessary action.

Yours Faithfully.

s

©% i

Block Education Officer.

Sukinda
Memo No. 92} Date- 29 focf st

Copy submitted to the BDO;Sukinda for kind information and neces

action.
SM
o5
_Block Education G&cer.

i Sukinda

Memo No.92¢ Date- SBLOS‘ 9’.>/ . :
Copy submittet??o the Tahasildar,Sukinda for kind information and necessary action. “’(—

. 9.
‘Block Educatidn (ﬂlc%r.
Sukinda

Memo No. 9429 - Date- 23s]a¢” ‘ : _
Copy submitted to the DEO-cum-DPC,SS,Jajpur and CO"GClOI‘l,Ja_;p'dl' I Kind info .«v}m ang
necessary action, B .‘

s'
~ Block Education &,
cer,
D‘V‘Eﬁaﬁml Gilic i

icer Sukj
Cuttack Forest Division ; lnda :




Letter No- Q- ff

To

| OFFICE OF THE BLOCK

Email.ld-beosy

The Forest Range Officer, Sukinda,

EDU

kmda.sme.od@nic.in

CATION OFFICER, SUKINDA

L]

Date- @%fs)ar

e
/r
A

Sub: - Submission of icati
application of Schools for Prior approval for diversion of Forest land

Respected Madam/Sir,

With reference to the subj

y

. ect cited abov i icati i

approval for diversion of Forest .laflcri et e
t .

L School,Rangita“g‘_’_"__—‘———J

~\
Dmsﬁﬁa]l Fcrest Officer

Sabha, Tresh Map, Tapo Map
| Sabha, lresh A A ——

o

Cuttack Forest Division

{ A 7
" ISI'I\O ] 22]:}: ;: the SChOOl‘ _,,-// Documents Submitted \ Remarks |
/ ' Scho;)l I_;:;ary e Form-A Land Scheduled, Resolution of Gram !
= — F:rimlmunda Sabha, Tresh Map, Tapo Map ‘ !
= " ary . Form-A Land Scheduled, Resolution of Gram |
- —|"School,Mirigichara Sabha, Tresh Map, Tapo Map I
3 pran g Govt. Primary . Form-A Land Scheduled, Resolution of Gram :
S School,Madhuban,Gobarghati | Sabha, Tresh Map, Tapo Map s ;
- ’ 4 Govt. Primary Schd,Singadia | Form-A Land Scheduled, Resolution of Gram
‘_ Sabha, Tresh Map, Tapo Map
FS - / Govt. Primary ) Form-A Land Scheduled, Resolution of Gram |
j School,Naluabena Sabha, Tresh Map, Tapo Map ]
‘6 / Govt. Upper Primary Form-A Land Scheduled, Resolution of Gram
| School,Udaypur Sabha, Tresh Map, Tapo Map
7 / Govt. Primary Form-A Land Scheduled, Resolution of Gram
‘ School,Badabaunsakan Sabha, Tresh Map, Tapo Map |
8 Govt. Primary Form-A Land Scheduled, Resolution of Gram
School,Haridabahali Sabha, Tresh Map, Tapo Map
9 / Govt. Primary Form-A Land Scheduled, Resolution of Gram !
* School,Mundakula Sabha, Tresh Map, Tapo Map N
10 ~ | Govt. Upper Primary Form-A Land Scheduled, Resolution of Gram |
’ School,Botalanda Sabha, Tresh Map, Tapo Map I ___‘I
11 " Govt. Primary Form-A Land Scheduled, Resolution of Gram !
/ School,Kayandhipa _Sgg[lﬂmﬁdp Tapo Map A
12 -1 Govt. prinwﬁ—r?__“”_m_“w Form-A Land Scheduled, Resolution of Gram
//’f( School,Naliajhar Sagl_lfli resh Map, Tapo Map "
i T Govt. Pamaty 1 Form-A Land Scheduled, Resolution of Gram ’ |




- 2R

mimary School,Tamara

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

J —-"’—'_—'-7 -
Govt. Primary School,Nuasahi

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

Govt. Primary School,Kainjira

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

Govt. Primary
School,Bhalukanthia

Form-A Land Scheduled, Resolutjon of Gram
Sabha, Tresh Map, Tapo Map

Govt. Primary
/ School,Raghunathpur

Form-A Land Scheduled, Resotution of Gram
Sabha, Tresh Map, Tapo Map _

[ .
19/ Govt. Primary School,Dalaki
I S—

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

20 L L.N Govt. Upper Primary
] School,Kharadi

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

21 /’Govt. Primary School,Arasahi

Form-A Land Scheduled, Resolution of Gram

'Sabha, Tresh Map, Tapo Map

22 Govt. Primary
¥ | School,Balianjari

Form-A Land Scheduled, Resolution of Gram

Sabha, Tresh Map, Tapo Map

23 - Govt. Primary
/ School,Bamanagar

Form-A Land Scheduled, Resolution of Gram
Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled, Resolution of Gram

24 /’Govt. Primary
School,Ambapal Sabha, Tresh Map, Tapo Map _ I
This is for your kind information and necessary action.
Yours Faithfully.

v

W

Block Education Officer.

Sukinda
Memo No. 480 Date- 036 |2¢
Copy submitted to the BDO,Sukinda for kind information and nece ction. ab/
Aot
Block Education Officer.
Sukinda
Memo No. 4 & Date- 03] 0 227
Copy submitted to the Tahasildar,Sukinda for kind information and pecesgary action. _-
abs
Block Education Officer.
Sukinda
Memo No. 8 2 Date- 03]& BYS
Copy submitted to the DEO-cum-DPC,SS Jajpur and Collector,Jajpus.for, ind informition and
necessary action. ol b

Block Educanorf%)fﬁcer.

Dlwsso%\ET:m, fice Sukinda

Cuttack Forest Division ‘



Sub: - Submission of application of Schools for Prior approval for diversion of Fo

Email.ld-beosukinda.sme.od@nic.in

OFFICE OF THE BLOCK EDUCATION OFFICER, SUKINDA

L

Letter No-

To

1 29 &

Date- -~30 T8 -

The Forest Range Officer, Sukinda.

Respected Madam/Sir,

With reference to the subject cited above I submit application
approval for diversion of Forest land.

rest land.

of Schools for Prior

I'SI.No | Name of the School | Documents Submitted | Remazss
] Govt. Primary Form-A Land Scheduled, Resolution of Gram | i
School. Jemadeipur Sabha, Tresh Map, Tapo Map 3 3
{2 | Govt Upper Primary FommA Land Scheduled. Resolution of Grem |
| School Nuadiha Sabha, Tresh Map, Tapo Map ! :
3 Govt. Upper Primary Form-A Land Scheduled. Resoluiion of Gram |
School.Baulpal Sabha, Tresh Map, Tapo Map i
= Govt. Primary Form-A Land Scheduled, Resolution of Gram
School, Ichhapur Sabha, Tresh Map, Tapo Map {
5 Mahamavee Govt. Upper Form-A Land Scheduled. Resolution of Gram ]
Primarv School, Mangalpur Sabha, Tresh Map, Tapo Map i
6 Govt. Primary School.Koilo Form-A Land Scheduled. Resolution of Gram {
Upper Sahi Sabha, Tresh Map, Tapo Map 1
7 Govt. Primary School,Koilo Form-A Land Scheduled, Resolution of Gram ]
, Sabha, Tresh Map, Tapo Map
8 Govt. Primary Form-A Land Scheduled. Resolution of Gram g
School,Solamania Sabha, Tresh Map. Tapo Map !
9 Govt. Upper Primary Form-A Land Scheduled. Resolution of Gram i
School,Saruabil Sabha. Tresh Map, Tapo Map i
10 Bhaskar Govt Upper Primary Form-A Land Scheduled. Resoludon of Gram ‘
\ School,Bambilo Sabha, Tresh Map. Tapo Map i
f1 Govt.Upper Primary Form-A Land Scheduled, Resolution of Gram ’
E School,Pimpudia Sabha, Tresh Map, Tapo Map I
{12 Govt. Upper Primary Form-A Land Scheduled, Resolution of Gram ]
School,Kaduabandi Sabha, Tresh Map, TopoMap ____1——
Govt. Primary Form-A Land Scheduled, Resolution of Gram ’I
—

School,Balianjari

Dlws@;or‘_‘roes ffice

Cuttack Forest Division

Gobha, Tresh Map, TapoMap ——

N

4
i



I

G TPrimary School, Tamarn Form-A Land Schedu
Sabha, ‘Tresh Map, Tapo MOp____ - 1
< | Govt, Primuyy e

.-2%-—

— e i i

led, Re ﬂiﬁﬁﬁﬁﬁ “of COram

T i grneA Land Seheduled, jtesolution of Gram

| ti(ii-].l‘?ﬂﬁnw School,Ostapal | Form-A Land Scheduled, Resolution of Gram

Sabha, Tresh Map, Tapo Map

| Govt. Primary Form-A Land Scheduled, Resolution of Gram
School Giringamali Snth  —
Govt. Primary Form-A Land Scheduled, Resolution of Gram
school Nalijhar Sabha, W_______d
“Govt. Primary TForm-A Land Scheduled, Resolution of Gram
School,Raghunathpur Sath I
This is for your kind information and necessary action.
Yours Faithfully.
M’/
ol
Block Educatig’g Officer.
Sukinda
Memo No. | 29> Date- 30«07-—91./
Copy submitied to {he BDO,Sukinda for kind information and necessary action. N_{
w
Block Educa ToRt Officer.
Sukinda
MemoNo. 12U Date- 308287
Copy submitted to {he Tahasildar,Sukinda for kind information and pecessary action. N
Block EducataoMﬁg.
Sukinda

MemoNo. [ 295 Date- 30 - 3 -4
Copy submitted to the DEO-cum-DPC,SS,Jajpur and Collector,Jajpur for kind inf‘orm.';}‘t/igm and

necessary action.

Block Educa e fficer.
Sukinda

b
D%Trc-v
' 765 Micer

Cuttack Forest Division

s.;imnl.Kcnd\u\hipi Subha, Tresh Map, Tapo 1 Map . P
o Upper Prmary TForm A Land Seheduled, Resolution of Giram
gehool, Ampolba SuhhnW_________,
Govt, Primary School,Block Form-A Land Scheduled, Resolution of Gram
Colony. SuhhnW —




OFFICE OF THE FOREST RANGE OFTFICER, SUKINDA RANGE

At/P.O- Sukinda, Dist- Jajpur
Email-ro_sukindal@yahoo.com

Memo No.jyeDated 871/ 2024~ 7 L F
To .

25

(. Ra2 2)
(Q(\ L. ;_E?//Zf/&{ f‘;
N : y

The Divisional Officer,
Cuttack Forest Division, Cuttack.

Sub:- Diversion of Forest Land for non-forestry purpose under sub-section(2) of Section 3 of
the Scheduled Tribe & other Traditional Forest Dwellers (Recognition of Rights)
Act,20006.

Ref:- Your Office Memo No. 8530 dt-13. 10.2025.

Sir,

With reference to the above cited subject, I am submitting herewith the details

information regarding legalization of different schools in Sukinda Range in prescribed proforma in

separate sheets,

This is for favour of your kind information and necessary action.

Yours Faithfully

Enclosure:- As Above b

Range Officer
Sukinda Range

Diffrs—ffona; ;orest Officel

Cuttack Forest Division
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o
STATEMENT SHOWING LAND STATUS OF VARIOUS SCHOOLS FOR DIVERSION PROPOSAL IN SUKINDA RANGE
SI.NO |Name of the Year of Actual area Building/Add. Class Previously |Geo-Reference | Whether Area Khata No.
School Establishm under room/Libraries Hall Sanctioned | constructed Photograph Pillar Proposed Plot No.
ent occupation under DMF Building posted for Kissam
(in Acre) status(Year Yes/No | Diversion
wise) By BEO
Acre)
New Construction Present
carried out or not Status
N 3 2 5 6 7 8 9 | 10 11
1 |Govt. UP 1960 1.19 2025 . Gound Floor 20.971488 NO 1.19 Khata No 90
School, Addl.Class Room, | Completed Class room, 85.851808 P. NO. 299,300
Mulakhamba 1stFloor | toilet, library Khata No. 92,Pl.no. _
up lintel 301,302 (Patita) 35
level )
comnleted % g
2 |GovtUP 1966 1.64 No No Class Room, |20.5934 85514 |  No 1.64 | Khata No.150, Plot S %
School, Library,Office N0.401,402 Gochar, oS
Nuadiha Room Sal Jungle ’;
3 |Govt. up school 1998 1.72 2025 Up to Roof Class room, 20576 NO 1.72 K No. 75, Plot InS g
Gobar'gfzau‘ Act_ivit\f room, Level office (1998) 85.5840 No.37, Anabadi, 53
Rehabilitation Toilet Completed Jhati
Colony
4 |Govt. UP 1957 0.8399 NO NO Class room, 20.59 59 No 0.5698 | Khata No.256, Plot
Schoeol, Library 85.5642 No.1076, Sal Jungle
Panaspal office, Toilet
5 |Govt. UP 2009 0.87 No No Class Room- 21032 No 0.87 Khata No.106, Plot
School, 2021 Office 85.5241 No0.1733,1734,1735,
Udayapur, Room-2009 Sal Jungle
Rankia Toilet-2009

“f ae Gacdn koo Hembrean fry \ -
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o ) SLNO |Name of the Yearof | Actualarea Building/Add. Class Previously | Geo-Reference Wh.ether Area Khata Na,
i School Establishm under room/Libraries Hall Sanctioned constructed Photograph Pillar | Proposed Pl?t No.
ent occupation under DMF Building posted for Kissam
{in Acre) status(Year Yes/No | Diversion
wise) By BEO
Acre)
New Construction Present
carried out or not Status
K 2 3 4 5 6 7 8 9 10 11
11 |Bhaskar Govt, 1936 5.89 © 2025 Up to Chajja | Class Room, 20.957822 NO 5.89 Khata No.230,
UP School, : Addl.Class Room, level Library, Toilet | 85.822612 486,154, Rakhita,
Bambilo Tailet Completed Sal Jungle, Gramya
Jungle . 5 _E
12 |Govt.up 2007 3.20 2025 UptoRoof | Class room, 20.942888 NO 0.19 Khata No..270, Plot 6—' g
Schoo!, pubal Office Room, Leve| library, kitchen 85.86778 No.230, Sal Jungle )
y library Completed g §
Pac 13 |Govi.up 1973 0.82 NO NO Class room, 2056 14 NO 0.41 Khata No.925, Plot ; F g
‘ Schoal, Office(2009) 85.5712 No.334, jungle £S
: Solamznia % =
¢ 14 [Gowt. up 1973 2.35 2025 UptoChajja | Class 2097572 1 Ves™ | 0630 | Ko N0.196, Plot 30
; School, Kainjira _ School Building, level room,Kitchen |  §5.963352 N0.589, Khata
__ library. Completed No.95, Plot No.543,
& Rakhita, Gharabari,
0 Sarbasadharana
: 15 |Gowt. UP 2007 13 No No WWTT Khata No.248, Plot
i School, Tamara office, Toilet 85.5711 No.1103, Jungle
16 [Govt. Up 1962 0.39 2025 RoofLevel | Class room WTTM
School, Class room, Toilet | Completed office, toilet- 85.5438 N0.2503, Sal Jungle
Raghunathpur 2010-11
oy
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. Kh ’
Name of the Yearof | Actual arca Building/Add. Class Previously | Geo-Reference Wh.EthE" Area g Plz:taNto
School Establishm under room/Libraries Hall Sanctioned | constructed Photograph Pillar Propose . .
ent occupation under DMF Building posted - for- Kissam
(in Acre) status(Year Yes/No | Diversion
wise) By BEO
Acre)
New Construction Present
carried out or not Status
1 2 3 4 5 6 7 8 9 10 11
17 {Govt.UpP 1986 0.26 No No Class room 20.59 30 NO 0.26 k.125/p.no 51 318
Schoal, Toilet 85.5235 k.125/pno 410,
Bandhzgaon Gochar
18 |Govt. Up 2007 1.62 2025 up to plint Class room 20.026 NO 1.62 K.no 99,P.No
'ﬁchool, Class room, library level office, 85.5201 134/136 (Gochara)
—_{Kantapal Completed office(2007)
s ic?r.. ll.-.» . 2008 6.33 202? Up to Roof Class room- 21.18 NO 1.8 k.No 3, P.No 1566
School, Ghagia School building, Level 2008, Kitchen, 85.5433 Gochara
library, Toilet Completed toilet-2015
. —_— 1 ]
\ TTAS f\fﬂ-\m“x\ W H.:‘._J'\-\.. [J':’T\M {:’1’

Do
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3

- G-

_}! o oot the Yearof | Actual area Building/Add. Class Previously | Geo-Reference | Whether Area Khata No.
g8 School Establishm|{  under room/Libraries Hall Sanctioned | constructed Photograph | Pillar | Proposed Plot No.
ent occupation under DMF Building posted for Kissam
(in Acre) status(Year Yes/No | Diversion
wise) By BEO
Acre)
New Construction Present
carried out or not Status
1 2 3 4 5 6 7 8 9 10 31
26 |Siriakhali 2004 3.00 2025 Roof Level | Classroom, |[21051 85 NO 1.94 K.No.147, Plot

Ashram Dining Completed office, 5011 no.115(5al Jungle)
Schoal,Kankada Class room toilet(2009) =
pal -8
)3
27 \Geovt. UP 1948 3.57 2025 completed | Class Room, 20.940922 NO 0.328  |Khata No. > g
School, Class Room, Library 85.833487 601/515,520,521, o 2
Botalanda Library Khata No. {\} 1w t
464/519,527, Go
Gochar, Gharabari, § §
Rakhita ke
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STATEMENT SHOWING LAND STATUS OF VARIOQUS SC

- 2o -

HOOLS FOR DIVERSION PROPOSAL IN SUKINDA RANGE

S [Name of the School Yearof | Actual area Building/Add. Class room/Libraries Hall Previously Gec-Reference | Wheth Area Khata No.
No Establishm under Sanctioned under DMF constructed Photograph er Proposed
ent . | occupation Building Pillar for
status(Year wise) posted| Diversion
No {IN Acre) Yes/No| By concern Plot No.
BEO (In Kissam
Acre)
New Construction carried | Present As per Sabik
out or not Status
1] 2 | 3 | 4 5 5 7 8 9 10 11
1 JGovt.N.UP Schoal, 1867 13 2025 Work 2017-18- Class 20.953257 NO "13 Khata No.94
Kusumundia Class Room completed | room. Office etc. | 85.770198 P. No.45
Library 202223 h SalJungle
Activity Room Class room &
Toilet Office Room etc.
2 Govt yp School, 2004 1.58 2025 Work 2012-13 20.995309 No 1.58 Plot No.70
Mahulkhal Class Room completed |Class Room & 85.754164 Sal Jungle
Libray Office Room etc.
Activity Room
I Toilet
3 Govt. UP schoof Ransol 1950 0.92 2025 Work 1891-92 20.885706 NO 0.92 Plot No.197
Class Room completed |Class Room & 85.7426495 Jungle Jhati
Liabery Office Room etc,
Activity Room
Toilet
4 |Govt. UP school 1976 6.66 2025 Work 12021223 EWTT* Plot No. 46
Kalarzngiatta Class Raom completed |Hostel Building 85735137 Sal Jungle
Library 2005-06
Toilet Class Room
5 |Govt. U.P School 2004 1.28 2025 Under 2004-05 20.991211 NO 1.28 Plot No.02
Baragaji Class Room construction |Class Room 85.722355 SalJungle
Library up to Chajja
Taoilet Level
Completed
3 —_—
~—H"
;’)/%ﬁ

[~
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DivisionalFo

Sl. JE_ame of the School Yearof | Actualarea | Building/Add. Class room/Libraries Hall Previou}ly Geo-Reference | Wheth Area Khata No.
No Establishm under Sanctioned under DMF constructed Photograph -er Proposed
ent occupation Building Pillar ' for.
status({Year wise) posted | Diversion
No {IN Acre) Yes/No| By concern Plot No.
BEO (In Kissam
Acre)
New Construction carried |  Present As per Sabik
out or not Status
3 4 5 6 7 8 9 - 10 11
2008 189 2025 Up to Roof 2008-08 21.027833 NO 1.99 Khata No.118
Class Room -2 nos. Completed Class Room 85.743153 Plot No.D2
Plastering Gramya Jungle
pending
2008 0.47 No Nil 2008-09 20.986408 NO 0.26 Plot No.650,651
Class Room 85.793418 Sal Jungle
2007 0.40 No Nil 2007-08 21.033822 NO 0.30 Plot No.443
Class Room 85.745365 Sal Jungle
2007 1.95 2025 Up to Roof 2007 21.078967 No 1.95 Plot No.24
Library Completed Class Room 85.703013 Sal junele
Class Room Plastering ®
Activity Room pending
1 - -
2007 250 . 2:3;{5 Up taIRoo;r 2007 21.055519 NO 030 |piot No.07
i Io::;,a 3ss room ic;:::a e_teo Class Room 85.792257 as per Sahik-Purunapadia
L g s_“”a Hal Khata No. 02
perding Plot No.17
‘ iNads P Kissam - 2
13 [Yubaski Nodat Up 1559 2.28 2025 Completed % = Kha:;q Sa?i sjungl
School, Benagacia Additional Class room N -
- Plot No.8Q7
aliicd Sal Jungle
14 [Govt Primary School | 2008 46 2025 Under 2008 21070732 [ No | 04535 |Plotio g
at Aradapal Additional Class room  |Construction Class Room 85.7424 Sal Junc.l.a
Library up to Plint o
Common Room Level
/ J" e
jﬂ%
P ] gt
 Forester

R
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.\uﬂoa . ]

»

iR T WR RN

Offices
vision

Cuttack Forest Di

163



_&'

Year of

Actual area

Building/Add, Ciass room/Libraries Halj

e ’ Previously Geo-Reference [Wheth|  Area Khata No,
Establishm under Sanctioned under DMF constructed Photograph er Proposed
ent occupation Building Pillar for
status(Year wise) posted| Diversion
(IN Acre) Yes/No| By concern Plot No.
BEO (In Kissam
Acre)
New Construction carried Present As per Sabik
out or not Status
2 3 4 5 6 7 8 9 10 | 11
] ] T
GOVt‘. U.P School 2017 1 No Nil 2016 21.14833) NO 1 Plot No.04
Guhiasal Class Room 85.75048 Sal Jungle
Office
. S 5 "_"— ¥ "‘__"—“—‘——_—-_‘————- -
Govt. p.rlmary Scheol 2006 3.23 ) ?025 Up to Roof 2006-07 21.058238 NO 0.5 Plot No. 02
Saruahil Activity Room, Completed Class room 85.801365 Sal Jungle
Class room,
F—— | Library
Govt. U.P School 1389 No Nil 20 7
at Sukurungi ot e 21.043937 NO 1.04 Plot No. 01
ass rocm 85.802754 Sal Jungle
4
P i 73 Dy o
A PGTEELE
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GOV l-IllNMIﬁ"iT OF ODISHA
QRS WYQIA G2 YN CRIUINRST ARG, FFR IUE , F6R

OFFICE OF THE DIVIS}I\(')TITIAL FOREST OFFICER: CUTTACK FOREST DIVISION
TSNP, : - GHATAKULA, NUAPADA, CUTTAK 753010
1, Control Room:- 0671-2340343, Toll Free No.18003457473
Email: - dfo.cuttack@odisha.gov.in

No | 5F/ (Forest Diversion) 05/2025
Dated, Cuttack the /.2 _th June, 2025.
To
Tt.le Collector-Cum-Chairman,
District Level Committee under Forest Right Act, 2006,
Jajpur.
Sub: - Diversion of forest land for non-forestry purpose under sub-section(2) of Section 3 of
the Scheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act,
2006.
Sir,

In inviting a kind reference to the subject cited above, this is to inform you that, the

Block Education Officer, Sukinda has submitted &Jlﬁmlam)numbers of projects along with its

enclosure for regularization of land in their favour under sub-section(2) of Section 3 of the Scheduled

Dwellers (Recognition of Rights) Act, 2006.
further approval of the above project at District

Tribe & Other Traditional Forest

In this context, it is requested to take

Level Committee level as per the Provisions laid down under section 2.2 (viii) of “Procedure for

seeking prior approval for diversion of forest land for non forest purposes for facilities managed by the

Government under Section 3(2) of the Scheduled Tribes and Tribes and Other Traditional Forest

Dwellers (Recognition of Forest Rights) Act, 2006.”

This is for favour of your kind information and necessary action.
Yours Faithfully,

AP "

Divisicnal Forest Cffice: Divisional ‘-'orest Officer,

Cuttack Forest Division ,ﬁ,Cuttack Forest Divisigr;
(P.T.

Encl: - As above.

165
¥

ANNEXOR E - G/A3 <op/E



1r1-66

Ak
]

1121

v il
(204 275

Memo No. §90 dt. e i T3
Copy forwarded f(lho Distriet Wellure Officer-cum-Member Convener (Districy Leyg, _

Committee under Forest Right Act, 2006) Jajpur for information & necessary action.
y i
1>

Divisional Forest Officer,
P)Cuttack Forest Division,

118 3/ WS 214298

Memo No. _ " .
Copy forwarded to the Block Education Officer, Sukinda for information & necessary

action with reference to his letter N0.926 dt.23.05.2025.
f
| =8
(4
P

Divisional Forest Officer,
f&Cuttack Forest Division.

§32- o /904225

Memo No. L/
Copy forwarded to the Range Officer, Sukinda Range for information & necessary

action.
£
N
12~

. Divisional Forest Officer,
{PCuttack Forest Division.

A
Divisighz TOres| O

Cuttack Foregg Diw'saén

-
T

| tnaa

L | District
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. p
SI. | Name | Name Name of Name of the Mouza Khata Plot | Areca Sabik Purpose - —\
No of of Tahasil user agency No. No. | inha, | Kissam of

District | Range land

1 Jajpur | Sukinda Sukinda Block Education Santarapur 124 102 0.65 Sal Jungle Regularization of Govt. Upper
Officer, Sukinda. Primary School, Santarapur.

2 Jajpur | Sukinda Sukinda Block Education Deogaon 10 171, 0.263 Sal Jungle Regularization of Gowvt. Upper
Officer, Sukinda. 172 Primary School, Deongaon.

3 Jajpur | Sukinda Sukinda Block Education Podaora 6 (AJA) I3 0.56 Sal Jungle Regularization of Gowt. Primary
Officer, Sukinda. School. Podaora.

4 Jajpur | Sukinda Sukinda Block Education Pimpudia 147 | 763, | 0392 | Sallungle | ﬁfcgiilz—n:i}.‘a_ﬁifdri“ of Patitapaban y
Officer, Sukinda. (Rakhita) 764 High School, Pimpudia.

S Jajpur | Sukinda Sukinda Block Education Nagada 6 140 0.404 Sal Jungle Regularization of Govt. Primary

L N Officer, Sukinda. (Rakhita) (p) School, Nagada.

( |6 Jajpur | Sukinda Sukinda Block Education Nator 17 47 0.789 Sal Jungle Regularization of Gowt, 'l‘ri“n;a-lr_\_—
> \ Officer, Sukinda. (Rakhita) School, Natore.
7 \ Jajpur | Sukinda Sukinda Block Education Aradapal 10 214 0.453 Sal Jungle Regularization of Govt. Primary
'| Officer, Sukinda. (Rakhita) School. Aradapal.
8 Jajpur | Sukinda Sukinda Block Education Mantira 81 490 0416 Sal Jungle Regularization ot Govt. Upper
Officer. Sukinda. Primary School. Mantira.
9 | Jajpur | Sukinda Sukinda Block Education Nizigarh 884 2010 0.08 Sal Jungle Regularization of Gowt. Primary |
\ Officer, Sukinda. School, Purunapani.
10 | Jajpur | Sukinda Sukinda Block Education Bethiahata 46 173 0.45 Sal Jungle | Regularization of Ashokjhar u.p
Officer, Sukinda. School. Singadia.
| 11 | Jajpur | Sukinda Sukinda Block Education Karadagadia 9 285 0.129 Sal Jungle Regularization of Govt. Primary
k Officer, Sukinda. School at Karadagadia.
\ 12§ Jajpur | Sukinda Sukinda Block Education Kankadapal 213 1311, | 0.323 Sal Jungle Regularization of Netaji Govt.
\ Officer, Sukinda. (AJA), 1312 Upper Primary School,
ey 5 212 Kankadapal.
13 | Jajpur | Sukinda Sukinda Block Education Giringamala 183 905 0.485 Sal Jungle Regularization of Govt. Primary
Officer, Sukinda. (AJA) School at Chatakiposi.
{
&

Qivistenal-Ferest Office:
Cuttack Forest Divisicn
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14 | Jajpur | Sukinda Sukinda Block Education Mohulkhal 84 129 (p),| 0.639 Sal Jungle Regularization of Govi. Primary
Officer. Sukinda. (Rakhit) 128 School, Mahulkhala.
15 | Jajpur Sukinda Sukinda Block Education Kalarangiatta 118 328 0.485 Sal Jungle Regularization of GOVT:- Primary
Officer, Sukinda. (AJA) School, Kalarangijatta.
16 | Jajpur | Sukinda Sukinda Block Education Giringamala 185 634 0.25 Sal Jungle Regularization of Govt. Primary
Officer, Sukinda. (Rakhit) School, Karadagadia.
17 | Jajpur | Sukinda Sukinda Block Education | Gantayatkateni 71 12,13 | 0.44] Sal Jungle Regularization of Govi. Primary |
Officer, Sukinda. (Rakhit) School, Gantayatkateni. k
18 Jajpur Sukinda Sukinda Block Education Duburi 127 1 0.809 Sal Jungle Regularization of Govi. Primary |
Officer, Sukinda. (Anabadi) School. Siaria.
19 | Jajpur | Sukinda Sukinda Block Education Ragada 75 (AJA) 23 0.319 Sal Jungle Regularization of Govt. Primary ]I
Officer, Sukinda. School. RI?M. . ,
20 | Jajpur Sukinda Sukinda Block Education Garamian 166 650 0.105 Sal Jungle Regularization of Govt. Primary |
Officer, Sukinda. School. Garamian fr
21 Jajpur Sukinda Sukinda Block Education Benagadia 75 (AJA) 807 0.922 Sal Jungle Regularization of Yubasakti |
Officer, Sukinda. Govt. Upper Primary School. |
L Benagadia ;

Divisional +orest Cffice

Cuttack

Forest Division

<
=6 >

Divisional Forest Officer.

@Cunack Forest Division.
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GOVERNMENT OF ODISHA
QRAUS YN &l RIYIEN SRNUINST RNNIRY, RCR AUD , Qo
OFFICE OF THE DIVISIONAL FOREST OFFICER: CUTTACK FOREST DIVISION
AT: - GHATAKULA, NUAPADA, CUTTAK 753010
Tel:- 0671-2957611, Control Room:- 0671-2340343, Toll Free No.18003457473

Email: - dfo.cuttack@odisha.gov.in
No__@339 /5F/ (Forest Diversion) 05/2025

Dated, Cuttack the 2 ¢th July, 2025.

e ¥

To
The Collector-Cum-Chairman,
District Level Committee under Forest Right Act, 2006,
Jajpur.

Sub: - Diversion of forest land for non-forestry purpose under sub-section(2) of Se.ction 3 of
the Scheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act,
2006. - -

Sir,

In inviting a kind reference to the subject cited above, this is to inform you that, the
Block Education Officer, Sukinda has submitted 15(Fifteen) numbers of projects along with its
enclosure for regularization of land in their favour under sub-section(2) of Section 3 of the Scheduled
Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act, 2006.

In this context, it is requested to take further approval of the above project at District
Level Committee level as per the Provisions laid down under section 2.2 (viii) of “Procedure for
seeking prior approval for diversion of forest land for non forest purposes for facilities managed by the
Government under Section 3(2) of the Scheduled Tribes and Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006.”

This is for favour of your kind information and necessary action.

Encl: - As above. Yours Faithfully,

va:sm;ﬁ;b-— - ‘%%

e BT C Divisional Forest Officer,
Ck Forast Divisign MCuttack Forest Division

(P.T.0)
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1211

Memo No. £X9q0 ait. S v

c ) Copy forwarded to the District Welfare Officer-cum-Member Convener (District Level
ommittee under Forest Right Act, 2006) Jajpur for information & necessary action.

B
Divisional Forest Officer,

Cuttack Forest Division.
Memo No. MQI 9IC.9Y h%

Copy forwarded to the Block Educatlon Officer, Sukinda for information & necessary

action with reference to his letter No.979 dt.03.06.2025.

Divisional Forest Officer,
&Cuttack Forest Division.
Memo No. 6292 d. 285 .U

Copy forwarded to the Range Officer, Sukinda Range for information & necessary

- >
Divisional Forest Officer,
#Cuttack Forest Division.

action.

Owvisiozrs

CuttaCk FOrO (—56 ; Ju,:_ ;
Vl
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jyisiona ot
Dévuuach Forest Division

\ A
SI. | Name | Name | Name of Name of the Mouza Khata Plot | Area Sabik Purpose
No of of Tahasil user agency No. No. | in ha. Kissam of
District | Range ! . land
1 Jajpur | Sukinda Sukinda Block Educgtlon Mirigichara 4] ‘ 209 0.809 Sal Jungle Regularization of Mirigichara
Officer, Sukinda. (Anabadi) : ]?Aow hpﬁmary School at
i " i irigachara.
2 | Jajpur | Sukinda Sukinda Block Educgtlon Sansailo 468 749, | 0.190 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. & 745 School at Nuasahi.
466 &
1074
3 Jajpur | Sukinda Sukinda Block Educqtion Lembo 84 103 0.259 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. & School at Singadia.
104
4 Jajpur | Sukinda Sukinda Block Education Sansailo 466 1044 | 0.404 Sal Jungle Regularization of Govt. Upper
Officer, Sukinda. Primary School at Arasahi.
5 Jajpur | Sukinda Sukinda Block Education Botalanda 599 1743 | 0.202 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. (AJA) & School at mundakula.
1742
6 Jajpur | Sukinda Sukinda Block Education Madhapur 596 2520 | 0.809 Sal Jungle Regularization of Govt. Primary
Officer, Sukinda. & & School at Rangitangar.
593 2521
7 Jajpur | Sukinda Sukinda Block Education Ambapal 90 503 0.275 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. (Rakhita) School at Ambapal.
8 | Jajpur | Sukinda Sukinda Block Education Botalanda 601 1621 | 0.133 Sal Jungle Re_gularization of Govt. Upper
Officer, Sukinda. (Rakhita) Primary School at
Badabaunsakana.
2 izati . Pri
9 | Jajpur | Sukinda | Sukinda | Block Education Rankia 106 1119 | 0.040 | Sallungle | Regularization of Govi. Frimary
; School at Naluabena.
Officer, Sukinda. e
. oularization of Kainjira Govt.
10 | Jajpur | Sukinda Sukinda Block Education Olia 196_ 589 0.254 Sal Jungle 1;:];:25:; lzgcihool at Kainjira.
Officer, Sukinda. (Rakhita) . T T
> o Regularization of Govi.
11 Jajpur | Sukinda Sukinda Block Education Nizigarh 887 2226 | 0.114 Sal Jungle Pri?nary School at Dalki.
Officer, Sukinda.
"
grast Officel
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Name | Name of Name of the Mouza | Khata | pjoi
ata i
No of of Tahasil user agency N e A rea .Sablk Fitypoge
A O, 5 o. No. |inha. | Kissam of
District | Range land
N an
12 | Jajpur | Sukinda Sukinda g};’izl;&siu;&}ﬁgn Kharadiha 248 327 |-0.501 Sal Jungle | Regularization of Laxminarayan
» SuKinda. 2«?; 6?1' Nodal Upper Primary School at
’ - ' : Kharadi.
13 | Jajpur | Sukinda Sukinda Block Educgtion Sukarana 372 1138 | 0.214 Sal Jungle | Regularization of Bhalukanthia
Officer, Sukinda. (AJA) Gowt. Project Primary School.
14 | Jajpur | Sukinda Sukinda Block Education Kharadiha 251 665 | 0.987 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. (Rakhit) School at Kayandhipa.
15 | Jajpur | Sukinda Sukinda Block Education Pimpudia 144 385 | 0.202 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. (AJA) School at Bamanagar.

s

nal Forest Wiltle
Dgla:)gh Forest Divisien

&2‘—- <
% >
Divisional Forest Officer,

P)Cuttack Forest Division.



GOVERNMENT OF ODISHA_
QRS QIR &l RIYIEN SRYNIIQRT QARG FTR IRSY , *CR
OFFICE OF THE DIVISIONAL FOREST OFFICER: CUTTACK FOREST DIVISION

AT: - GHATAKULA, NUAPADA, CUTTAK 753010
Tel:- 0671-2957611, Control Room:- 0671-2340343, Toll Free No.18003457473

Email: - dfo.cuttack@odisha.gov.in
No / 5F/ (Forest Diversion) 05/2025

Dated, Cuttack the 24 th August, 2025.

To
The Collector-Cum-Chairman,
District Level Committee under Forest Right Act, 2006,

Jajpur.

Sub: - Diversion of forest land for non-forestry purpose under sub-section(2) of Section 3 of
the Scheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act,

2006.

Sir,
In inviting a kind reference to the subject cited above, this is to inform you that, the

different user agency has submitted 39(Thirty-Nine) numbers of projects along with its enclosure for
regularization of land in their favour under sub-section(2) of Section 3 of the Scheduled Tribe & Other
Traditional Forest Dwellers (Recognition of Rights) Act, 2006.

In this context, it is requested to take further approval of the above project at District
Level Committee level as per the Provisions laid down under section 2.2 (viii) of “Procedure for
seeking prior approval for diversion of forest land for non forest purposes for facilities managed by the
Government under Section 3(2) of the Scheduled Tribes and Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006.”

This is for favour of your kind information and necessary action.

Encl: - As above, - Yours Faithfully,

DIVlS;&M} c - \-v/ . } .S
Cuttack Forest Ciyig, o W
Divisional Forest Officer,

#Cuttack Forest Division
(P.T.0)
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908 RS
um-Member Convener
& necessary action.

IS

Divisional Forest Officer,
pCulmck Forest Division.

r
Memo No. {‘:’-4" 7R dt.
Copy forwarded to the District Welfare Officer-c
Committee under Forest Right Act. 2006) Jajpur for information

(District Level

N

Memo No. 54:72 dt. dé‘ o) 8 QQ{

Copy forwarded to the Block Education Officer, Danagadi for information
action with reference to his letter No. 1518 dt.25.07.2025.

& necessary

~<

§
)

Divisional Forest Officer,
uttack Forest Division.
Memo No. SEFH it 56 CF R2S L |
Copy forwarded to the Block Education Officer, Sukinda for information & necessary
action with reference to his letter No.1230 dt.23.07.2025. '
<
o i
Divisional Forest Officer,
/ pCuttack Forest Division.

Memo No. 5’57{ dt. O'g\ g Q,%

Copy forwarded to the District Welfare Officer, Jajpur for information & necessary

action with reference to his letter No.1534 dt.05.07.2025.
. S
% 2
W

Divisional Forest Officer,
”;uttack Forest Division.

|

Memo No. / ‘57 3 it. g6~ 9 4 ‘52"72/3/

Copy forwarded to the Range Officer, Tomka Range for information & necessary action

with reference to his memo No.713 dt.28.07.2025.
P T g <
W

=

anie WEHF’&__‘%&HB . Divisional Forest Officer,
Cuttack Forest Diyisior }&thtack Forest Division.
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Sl [Tamc Name | Name of Name of the user Mouza Khata Plot | Area Sabik Purpose ]
No of of Tahasil agency No. No. | inha. | Kissam of
District Range land
I Jajpur | Tomka Danagadi | Block Education Sahupur 02 82 4249 Jungle Regularization of Sahapur Project |
. Officer, Danagadi. Primary School at Sahupur,
2 Jajpur | Tomka Danagadi Block Education Dahisahi 315 712 | 0.2023 Sal Jungle Regularization  of Dahisahi
Officer, Danagadi. Project Primary  School at
e Dahisahi.
3 Jajpur | Tomka Danagadi Block Education Baliapal 315 547 | 0.0566 Sal Jungle Regularization of Shiva Sabitri
Officer, Danagadi. Upper Primary School at Baliapal.
4 Jajpur | Tomka Danagadi Block Education Karamgotha 3&1 404 & | 0.6151 Jungle Regularization of Karamgotha
Officer, Danagadi. 405 New Primary  School at
Karamgotha.
5 Jajpur | Tomka Danagadi Block Education Sagadagula 315 547 | 0.0566 Sal Jungle Regularization of Sagadagula
Officer, Danagadi. _ Primary School at Sagadagula.
6 Jajpur | Tomka Danagadi | Block Education Sobara 109 667, | 0.0607 | Jhadi Jungle | Regularization of Sobara Project
Officer, Danagadi. 668 & Upper Primary School at Sobara.
669
7 Jajpur | Tomka Danagadi Block Education Sainkula 79 104 | 0.3723 Jungle Regularization of Sainkula Project
Officer, Danagadi. School at Sainkul.
L& Jajpur | Tomka Danagadi Block Education Rangahudi 104 ,_43‘5___(%_93_ Sal Jungle Regularization of Raghunath
Officer, Danagadi. Memorial Upper Primary School
L at Rangaundi.
9 Jajpur | Tomka Danagadi Block Education Kiajhar 05 1471,9 | 0.9753 Jungle Regularization of Kiajhar UGME
Officer, Danagadi. 17,918 School at Kiajhar,
919 &
920
10 | Jajpur | Tomka Danagadi Block Education Tarajhar 01 114 1 0.2063 Sal Jungle Regularization  of ‘ Tarajhar
Officer, Danagadi. Primary School at Tarajhar.
I'T | Jajpur | Tomka Danagadi | Block Education Kiajhar Forest 01 195 | 0.3237 Jungle Regularization ~ of _ Burudisahi
Officer, Danagadi. Block Prlrmsqw School at Kiajhar Forest
Block.

P

Rivisional Forest Officar
Cuttack Foresi Division
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"
SL. | Name | Name | Name of Name of the user Mouza Khata Plot | Area Sabik Purpose
No of of Tahasil agency No. No. | inha. | Kissam of
District | Range land
) R
12 1 Jajpur | Tomka Danagadi | Block Education Salijanga 538,539 | 1748, | 0.4330 Sal Jungle | Regularization  of Salijanga
; Officer, Danagadi. . & 541 1749 UGME School at Salijanga.
&
1945
13 | Jajpur | Tomka Danagadi Block Education Kabitra 259 1217 | 0.9146 Jungle Regularization of Gopabandhu
Officer, Danagadi. Nodal Upper Primary School at
Kabitra.
14 | Jajpur | Tomka Danagadi | Block Education Baliapal 315 430 | 0.0404 Sal Jungle Regularization of Kalamabahali
Officer, Danagadi. Project  Primary  School at
Baliapal.
15 | Jajpur | Tomka Danagadi Block Education Baliapal 315 347 | 0.6070 Sal Jungle Regularization of Ulibeda Project
Officer, Danagadi. Primary School at Baliapal.
16 | Jajpur | Tomka Danagadi Block Education Kabitra 259 1492 | 0.1092 Jungle Regularization of Kolathapada
Officer, Danagadi. & New Primary School at Kabitra.
1493
17 | Jajpur | Tomka Danagadi | Block Education Badasulidiha 52 2 0.1942 Sal Jungle Regularization of Jatrapal Primary
Officer, Danagadi. School at Badasulidiha.
18 | Jajpur | Tomka Danagadi | Block Education Ankurapal 372 78 0.0728 Jungle Regularization of Ankurapal New
Officer, Danagadi. Upper  Primary  School at
Ankurapal.
19 | Jajpur | Tomka Danagadi | Block Education Durgapur 1 31 05058 Jungle Regularization ~ of  Durgapur
Officer, Danagadi. Primary School at Forest Block at
Durgapur.
20 | Jajpur | Tomka Danagadi | Block Education Kusumjhari 781 4597 | 0.2023 Sal Jungle | Regularization of Kusumjhari
Officer, Danagadi. Primary School at Kusumjhari.
21 Jajpur | Tomka Danagadi Block Education | Gambharipatia 4 50 0.2063 Jungle Regularization of Gambh?,rip_atia
Officer, Danagadi. Project School at Gambharipatia.
22 | Jajpur | Tomka Danagadi | Block Education Salijanga 338 1 0.7365 Jungle Regularization  of  Kulapatia
Officer, Danagadi. Project Primary School at
Salijanga.

DRivisionai Forest Oftice:
Cuttack Forest Division
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SI. | Name | Name | Name of | Name of the user Mouza Khata Plot -Area .Sabik Purpose
No of of Tahasil agency No. No. | in ha. Klslsar:il of
District | Range an i '
23 | Jajpur | Tomka Danagadi | Block Education Nadiabhanga 90 96 & | 0.8093 Sal Jungle Regularlzatign of Hingula Nodal
Officer, Danagadi. 97 Upper  Primary  School  at
Nadiabhanga.
24 | Jajpur | Tomka | Danagadi | Block Education | Janindapal 120 733 | 0.4046 Jungle Regularization of = Chahalpada
Officer, Danagadi. Pl"O_!CCt Primary School at
Janindapal.
25| Jajpur | Tomka | Danagadi | Block Education Champajhar 45 78 | 0.6070 | Sal Jungle | Regularization of Raighati Project
Officer, Danagadi. School at Champajhar.
26 | Jajpur | Tomka | Danagadi | Block Education Olala 176 602/98 | 0.2590 Sal Jungle Regulal_’izatipn qf Bengagadia
Officer, Danagadi. 8 Adivasi Project Primary School at
Olala.
27 | Jajpur | Tomka | Danagadi | Block Education Salijanga 541 2123 | 0.2832 Jungle Regularization of Nahuraniposi
Officer, Danagadi. Primary School at Salijanga.
28 | Jajpur | Tomka | Danagadi | Block Education Tungeisuni 10 142 | 0.0809 Jungle Regularization of Tungeisuni
Officer, Danagadi. Primary School at Tungeisuni.
29 | Jajpur | Tomka | Danagadi | Block Education Janra 245 349 | 0.1821 Sal Jungle Regularization of Janra Primary
Officer, Danagadi. School at Janra.
30 | Jajpur | Tomka | Sukinda Block Education Gobarghati 75 40 0.1416 | Jhati Jungle | Regularization of Madhuban
Officer, Sukinda. Govt.  Primary  School at
Gobarghati.
31 | Jajpur | Tomka Sukinda Block Education Nuagaon 27 53 0.1214 Sal Jungle | Regularization of Nuagaon Gowt.
Officer, Sukinda. Primary School at Nuagaon.
32 | Jajpur | Tomka Sukinda Block Education Tikarpada 1 (AJA) 105 | 0.1618 Sal Jungle Regularization of Govt. New
Officer, Sukinda. Project Primary School at
Tikarapada.
33 | Jajpur | Tomka Sukinda Block Education Sansailo 1 (AJA) 42 0.7365 SalJungle | Regularization  of  Balipada
Officer, Sukinda. _ Primary School at Dahipada.
34 | lajpur | Tomka Sukinda Block Education Kumarda 08 34 0.0364 Sal Jungle Regularization of Govt. Primary
Officer, Sukinda. School at Kumarda.
35| Jajpur | Tomka Danagadi District Welfare Janindapal 120 632 | 0.6151 Jungle Regularization of Panubahali
L Officer, Jajpur. |

Ashram School at Janindapal.

Diwslonzg‘cres! Office

Cuttack Forest Division

(&4
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i Purpose
Sl. | Name | Name | Name of | Name of the user Mouza Khata Plot .Area ]{ §ab|k0f P
No| of of Tahasil agency No. No. | in ha. 1slsas:|r3
District | Range Fo— T Govi. I

36 | Jajpur | Tomka | Danagadi District Welfare Khanduraipatna 9 24733’257 0.9712 Jungle FS{:ESL?"Z'& on ?I'omka g;

e 276 & Khanduraipatna.
277 __

37 | Jajpur | Tomka | Danagadi | District Welfare Kiajhar 5 86,87 | 0.9793 |  SalJungle | Regularization of Tomka Ashram
Officer, Jajpur. & 88 School at Kiajhar in Jajpur.

38 | Jajpur |Tomka | Danagadi | District Welfare Barakhai 211 & | 436 & | 0.9834 Jungle Regularization ~ of  Barakhai |
Officer, Jajpur. 209 433 Ashram School at Barakhai

39 | Jajpur | Tomka | Danagadi | District Welfare Baliapala 46 290 | 0.7244 Jungle Regularization of  Baliapala
Officer, Jajpur. Ashram School at Baliapala.

4R

Divisional For
est Of
Cuttack Forest Diyi

ficer
sion

Divisional Forest Officer,
ﬁCuttack Forest Division.
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OFFICE OF THE DIVISIONAL FOREST O

AT: - GHATAKULA,
Tel:- 0671-2957611, Control Room:- 0671-2

/ 5F/ orest Dj -
Dated, Cuttack the ‘5 2 th Alversmn) 05/2025

ugust, 2025

To

The ColIector-Cum-Chairman,

District Level Committee under Forest Right Act, 2006

Jajpur. , ’
Sub: - Diversion of fore'st land for non-forestry PUrpose under sub-section(2) of Section 3 of

tzhoeogcheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act
Sir,

In inviting a kind reference to the subject cited above, this is to inform you that, the
District Welfare Officer, Jajpur has submitted 25(Twenty-Five) numbers of projects along with its
enclosure for regularization of land in their favour under sub-section(2) of Section 3 of the Scheduled
Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act, 2006.

In this context, it is requested to take further approval of the above project at District
Level Committee level as per the Provisions laid down under section 2.2 (viii) of “Procedure for
seeking prior approval for diversion of forest land for non forest purposes for facilities managed by the
Government under Section 3(2) of the Scheduled Tribes and Tribes and Other Traditional Forest
Diwellers (Recognition of Forest Rights) Act, 2006.”

This is for favour of your kind information and necessary action.

Encl: - As above. Yours Faithfully,

4,;2 \vﬂf‘;' —~
- o .
[ | Forest Officet .
Déﬂtifc?&aForem Division Divisional Forest Officer,

»Cuttack Forest Division
(P.T.O)
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Memo No. 74?‘ ; dt. 2008 ,272,!

Copy forwarded to the District Welfare Officer-cum-Member Convener (District Level

Committee under Forest Right Act, 2006) Jajpur for information & necessary action

action.

action.

action.

a. on.

<
Divisioffal Forest Officer,

Memo No. 7;55 -‘ ? it 30 o8 .Muttack Forest Division.

Copy forwarded to the Block Education Officer, Danagadi for information & necessary

<,
of 4
Divisional Fofest Officer,
}Cuttack Forest Division.

Memo No. 7‘?67 dt. 30 0% 2(

Copy forwarded to the Block Education Officer, Sukinda for information & necessary

M<

Divisional Forést Officer,
@Cuttack Forest Division.

Memo No. 7“\758 dt. Zo- O 8 294

Copy forwarded to the Range Officer, Sukinda Range for information & necessary

Divisional Forest Officer,

ttack F Division.
Memo No. 70?,54 dt. 30 YoXs 2102/5&” ack Forest Division

Copy forwarded to the Range Officer, Tomka Range for information & necessary

-~

Divisional Forest Officel 052" 2
‘ Cuttack Forest Division o
Divisional Forest Officer,

3
‘DCuttack Forest Division.
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SL Name Name Name of Name of the Mouza Khata | Plot | Area Sabik Purpose
No of Tahasil user agency No. No. | inha. | Kissam of
Dlstrlct Range land
1 Jajpur Tomka ' | Danagadi Block Education Kiajhar: 8 201 & | 0.6151 Jungle Regularization of Samarpita
Officer, Danagadi. 202 Project Primary School at
. Kiajahr.
2 Jajpur | Tomka Danagadi Block Education Baliapala 317 32 0.2832 | Gramya Jungle Regularization of Belanda
Officer, Danagadi. Project Primary School at
Baliapala.
3 Jajpur | Tomka Danagadi Block Education Bhadrapasi 237 185 | 0.1456 | Jungle Regularization of Bhadrapasi
Officer, Danagadi. New  Primary School at
Bhadrapasi.
4 | Jajpur | Tomka | Danagadi | Block Education | Jamuposi 9 7 [0.2428 Jungle Regularization of Jamuposi
: Officer, Danagadi. Project Primary School at
Jamuposi.
5 Jajpur | Tomka Danagadi Block Education Badasulidiha 5212 4 0.2104 Sal Jungle Regularization of
Officer, Danagadi. Hanumantapatna Project
Primary School at Badasulidiha.
6 Jajpur | Tomka Danagadi Block Education Khanduraipatna 9 545 1 0.1618 Sal Jungle Regularization of
Officer, Danagadi. Khanduraipatna Primary School
' at Khanduraipatna.
7 | Jajpur | Tomka Danagadi Block Education | Khanduraipatna 3 850 & | 0.2590 Jungle Regularization of Patharbandha
Officer, Danagadi. 851 Project Primary School at
Khanduraipatna.
8 ’ Jajpur ,Tomka Danagadi j Block Education Chitri 781 4287 | 0.2792 Jungle Regularization of Nuagaon
Officer, Danagadi. Primary School at Chitri.
9 | Jajpur | Tomka Danagadi Block Education Kiajhar 8 2023 | 0.0647 |  Sal Jungle Regularization of Maa Mangala
: Officer, Danagadi. Upper Primary School at
Kiajahr. _
10 | Jajpur | Tomka Danagadi Block Education | Khanduraipatna 9 40 | 0.2751 Sal Jungle | Regularization of Dankarisahi
Officer, Danagadi. Project Upper Primary School at
Khanduraipatna.

_.——————_-'
Divisional Ferest Offics

N

Cuttack Forest Dms.m

(P.T.O)
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ame Name of ﬁ—_—-—_—-—'—'_‘_‘*—_ﬁ_‘—"_‘—'—-—-
No| of of Tahasil Name of the user Mouza Khata | Plot | Area Sabik %
District | Rap . agency No. No. |inha. | Kissam of
11} Jajpur Tomka | D T Bieir———— _ land
anagadi (;Bflémk Egucatton_ Khanduraipatna 3 295 1 0.2670 Jungle Regularization  of Patabali
cer, Danagadi. ; ) Primary School it
12 : "—'—-—-—'——-—-—-—-__—-—__.________*_______H___ Khanduraipatna.
Jajpur | Tomka Danagadi OBf’]f?Ck Education [ Kharadiband; 199 | 528 & | 0.3358 Jungle Regularization of Kharadaband;
i - icer, Danagadi. 529 Primary School at Kharadibandi
.‘_-—'——*-—f___
ajpur | Tomka Danagadi Block Educatloq Manoharpur 97 188(p) | 0.8666 | Sal Jungle | Regularization of Asanbahali
Officer, Danagadi. Primary School at Manoharpur.
14 | Jajpur | Tomka Danagadi Block Educatlon_ Salijanga 538& | 350& | 0.6394 Sal Jungle Regularization of Benapatia
Officer, Danagadi. 54] 357 project  Primary  School at
: Salijanga.
15 | Jajpur | Tomka Danagadi Block Education Golagaon 81 498 | 0.4046 Sal Jungle .| Regularization of Bhitaramanika |
Officer, Danagadi. Project  Primary School at
‘ Golagaon.
16 | Jajpur | Tomka Danagadi Block Education Kiajhar 1 1252 | 0.3706 Jungle Regularization  of Kiajhar
i}
Officer, Danagadi. Munda Sahi Project Primary
School at Kiajhar.
17 | Jajpur | Tomka Danagadi Block Education Kiajhar 8 1923 | 0.2023 Sal Jungle | Regularization of Banasahi
Officer, Danagadi. & Primary School at Kiajhar.
2023
18 | Jajpur | Tomka Danagadi Block Education Baligotha 3 47 & | 0.1699 Jungle Regularization of Baligotha
Officer, Danagadi. 48 Project  Primary School at
Baligotha. -
19 | Jajpur | Tomka Danagadi Block Education Champajhar 45 193, 10.3278 |  Sal Jungle Regularization of Champajhar
Officer, Danagadi. 175, Primary School at Champajhar.
120,
1721275 e ;
20 | Jajpur | Tomka Danagadi Block Education Sulia 28 1 0.8903 Sal Jungle | Regularization of Sulia Upper

Officer, Danagadi.

Primary School at Sulia.

Di i al?orestOmce.‘

Forest Division

vision
Cuttack

(P.T.0)
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SL | Na

- me | Name m Name of the user Mouza Khata | Plot | Are Sabik

0 of of Tahasil agenc i - %

Districe Range y No. No. | in ha. Kissam of

21 Jajpur Tomka Danagadi m R di tand
Officer, Danagad; anagundi 85 771 | 0.4046 | Sa Jungle Regularization of Ranagund;

o] X J gadi. | ., . Primary School at R i

. __-—_—_—— -
B mr—— . e e | _ Ty School at Ranagundi
anagadi | Block Education Kaibalyagadia 85 303 10.0809 | Sal Jungle RM’WH

Officer, Danagadi, Primary School at

B[ Tapur | Torka | Danagam - T

anagadi Block Education Mandapada 19 130 |[0.1618 Sal Jungle Regularization of Mandapada

Officer, Danagadi. ‘ Primary School at Mandapada.

24 | Jajpur Tomka Danagadi Block Education 43 368 | 0.2751 Jungle Regularization of Nakulasahj
Officer, Danagadi. Project  Primary School g

| Nakulsahi.

25 | Jajpur Sukinda Sukinda Block Education Haridabahali 61 295 | 0.0647 Sal Jungle . | Regularization of Govt. Primary

Officer, Sukinda. School at Haridabahalj.

i,

-_—

Divistonal Forest Oilics,

Cuttack Forest Division
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GOVERNMENT OF ODISHA
QRGIS AYQIR1 Q2 ARG GRIFUNGT QARG FTR QRS , *CR

OFFICE OF THE DIVISIONAL FOREST OFFICER: CUTTACK FOREST DIVISION
AT: - GHATAKULA, NUAPADA, CUTTAK 753010
Tel:- 0671-2957611, Control Room:- 0671-2340343, Toll Free No.18003457473

Email: - dfo.cuttack@odisha.gov.in
No 2 / 5F/ (Forest Diversion) 05/2025
Dated, Cuttack the /‘7 th September, 2025.
# # S

*

To
The Collector-Cum-Chairman,
District Level Committee under Forest Right Act, 2006,
Jajpur. '

Sub: - Diversion of forest land for non-forestry purpose under sub-section(2) of Section 3 of

the Scheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act,
2006. |

Sir,

In inviting a kind reference to the subject cited above, this is to inform you that, the
District Welfare Officer, Jajpur has submitted 07(Seven) numbers of projects along with its enclosure
for regularization of land in their favour under sub-section(2) of Section 3 of the Scheduled Tribe &
Other Traditional Forest Dwellers (Recognition of Rights) Act, 2006.

In this context, it is requested to take further approval of the above project at District
Level Committee Ievel‘as per the Provisions laid down under section 2.2 (viii) of “Procedure for
seeking prior approval for diversion of forest land for non forest purposes for facilities managed by the
Government under Section 3(2) of the Scheduled Tribes and Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, 2006.”

This is for favour of your kind information and necessary action.
Encl: - As above. Yours Faithfully,

e —
Divisional Forest Cilies

Cuttack Forest Division W} <
Divisional Forest Officer,

A}Cuttack Forest Division
(P.T.O)
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Memo No, gd.;?ﬁ . /9 0 g 4202/

Copy forwarded to the District Welfare Officer-cum-Member Convener (District Level

Committee under Forest Right Act, 2006) Jajpur for information & necessary action.

« 3%

——3
3

Divisional Forest Officer,
HCuttack Forest Division.
Memo No. 3029 dt. / 7 o0g:

Copy forwarded to the Block Education Officer, Sukinda for information & necessary

action.
3 <
e
‘ Divisional Forest Officer,
o ack Forest Division.
Memo No. 9‘7&)9 dt. /7 09 z:?"zif)n

Copy forwarded to the Range Officer, Sukinda Range for information & necessary

action.

N
n

ivisional Forest Ll
DCuttack Forest Divisicq)

-~

Divisiona Fore;t%fﬁcer,
pCuttack Forest Division.
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SIl. | Name | Name | Name 91‘ Name of the Mouza Khata No. | Plot Area Sabik Purpose
No| of of Tahasil user agency No. |inha. | Kissam of
District | Range land
1 Jajpur | Sukinda Sukinda Block Education Jemadeipur 106 925& | 0.214 Sal Jungle Regularization of Govt. upper
Officer, Sukinda (Rakhita) & | 926 Primary School at jemadei
| 104(ATA) ry Jemadeipur.
2 | Jajpur | Sukinda | Sukinda Block Education Baulapal 1029Rakhit | 945,94 | 0.9833 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. a) 3,944, School at Baulapal,
942
3 | Jajpur | Sukinda | Sukinda Block Educaj.tion Koilo 129 752 | 0.4492 |  Sal Jungle Regularization of Govt. Primary
Officer, Sukinda. School at Koilo.
4 | Jajpur | Sukinda | Sukinda Block Education Mangalpur 230 10 0.3723 Sal Jungle | Regularization of Mahamayee
. Officer, Sukinda. ; Govt. Upper Primary School at
Mangalpur.
5 | Jajpur | Sukinda | Sukinda Block Education Ichhapur 102 207 0.21 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. ‘ School at Ichhapur.
6 | Jajpur | Sukinda | Sukinda Block Education | Haridabahali 61 295 | 0.0647 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda. School at Haridabahali.
7 | Jajpur | Sukinda | Sukinda Block Education Koilo 130 27 | 0.4046 | SalJungle | Regularization of Govt. Primary
Officer, Sukinda.

School at Koilo Upper sahi.

BNISiélla-: Sresi A

Cuttack Forest Divisivii

V'”
oM\
ﬂ-

\
Divisional Forest Officer,

ACuttack Forest Division.
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- PROCEEDING OF DLC MEETING HELD ON 23.09.2025 AT 12:30 PM IN
" THECOLLECTORATE CONFERENCE HALL, JAJPUR

The District Level Committee (DLC) meeting under Forest Rights Act (FRA) 2006 and
Amendment Rules 2012 was held on 23.09.2025 at 12:30 PM under the Chairmanship of the
Collector-cum-District Magistrate, Jajpur in the Conference Hall of Collectorate, Jajpur. The
following members were present in the meeting:

Sri Amber Kumar Kar, OAS(SS)-Collector & Chairperson, DLC, Jajpur
Sri Sibananda Swain, ADM(Revenue), Jajpur

Smt. Jema Chakhi, ZP Member, Zone No. 37 (Member, DLC)

Smt. Tina Haibru, ZP Member, Zone No. 9 (Member, DLC)

Sri Sadhu Charan Tiyu, ZP Member, Zone No. 38 (Member, DLC)

Sri Santosh Kumar Pati, ACF, Representative from DFO Office, Cuttack
Sri Sarat Chandra Behera, DWO, Jajpur (Member Convenor)

At the outset, the Chairperson welcomed the members, special invitees and
Vasundhara, the Nodal NGO, to the meeting and requested the DWO to brief the members
about the status of Individual Forest Rights (IFR), Community Rights (CR), Community Forest
Resource Rights (CFR) and constitution of Community Forest Resource Management
Committees (CFRMCs) under the Act &Rules of FRA.

The DWO updated the members about different proposals received from the SDLC, Jajpur
for examination and approval as per details given below:

N h W=

221numbers of Individual Forest Rights (IFR) claims

20numbers of Community Forest Rights (CR)

20numbers of Community Forest Resource Rights (CFR)

Constitution of 20numbers of Community Forest Resource Management Committees
(CFRMCs)by Gram Sabha as per 12.09.2023 guidelines of MoTA

One diversion proposal for issuance of FRA Certificate for construction of EMRS at
Kakudia

Village& Tahasil wise Abstract of CR & CFR Claims:

nall ol - e

o

T — No. of Area of Forest
Sl. Name of the Grama Name of Case land Type of Case
No. Tahasil Village record identified for record
Panchayat . :
received CFRin Ac

1 | Danagadi Bangarakoat Diapal 1 46.28 CR & CFR

2 | Danagadi Bangarakoat Dahanigadia 1 47.03 CR & CFR

3 | Danagadi Ollala Rampilo 1 220.89 CR & CFR

4 | Danagadi Ranipada Galiachhanda 1 123.33 CR & CFR

5 | Danagadi Ranagundi Mandapada 1 276.04 CR & CFR

6 | Danagadi Nachhipura Kharadabandi 1 96.00 CR & CFR

7 | Sukinda Bartanda Bahabalpur 1 15.99 CR & CFR

8 | Sukinda Bartanda Bartanda 1 17.32 CR & CFR n

Contd...

s Kall’;:e:tuﬁiviswn \L/,
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/¥ 9 | sukinda Atta Atta 1 111,53 CR & CFR
10 | sukinda Bartanda Kantira 1 28.20 CR & CFR
11 | Vyasanagar Ranapur Shyampur 1 4.16 CR & CFR
12 | Vyasanagar Ranapur Gopalpur 1 9.74 CR & CFR
13 | Dharmasala Gangadharpur | Kanipatia 1 23.71 CR & CFR
14 | Dharmasala Gangadharpur | Imammanagar 1 15.06 CR & CFR
15 | Dharmasala Gangadharpur | Rathia 1 2.70 CR & CFR
16 | Dharmasala Gangadharpur | Palar 1 3.35 CR & CFR
17 | Darpan Samia Satamana 1 75.21 CR & CFR
18 | Darpan Khaira Khaira 1 13.65 CR&CFR
19 | Darpan Kaimatia Abhaypur 1 8.91 CR & CFR
20 | Darpan Kaimatia Birijanga 1 1991 CR & CFR
Total 20 1159.01
Village& Tahasil wise Abstract of IFR Claims:
Sl. | Name of the Name of Name of Village No. of Case Total Area | Type of
No. Tahasil Grama record involved in Case
Panchayat received Acare
1 | Sukinda Olia Sukarana 140 12.408 IFR
2 | Danagadi Bangarakota Dahanigadia 17 2.29 IFR
3 | Danagadi Nachhipura Kharadabandi 2 0.14 IFR
4 | Darpan Badachana Sasanpurusottampur 62 5.93 IFR
Total 221 20.77 IFR
Village& Tahasil wise Abstract of Constitution of CFRMC:
SI. | Name of the | Name of Grama Name of No. of Case Forest land Type of
No. Tahasil Panchayat Village record identified for | Case record
received CFR Areain Ac
1 | Danagadi Bangarakoat Diapal 1 46.28 CR & CFR
2 | Danagadi Bangarakoat Dahanigadia 1 47.03 CR & CFR
3 | Danagadi Ollala Rampilo 1 220.89 CR & CFR
4 | Danagadi Ranipada Galiachhanda 1 123.33 CR & CFR
5 | Danagadi Ranagundi Mandapada 1 276.04 CR & CFR
6 | Danagadi Nachhipura Kharadabandi 1 96.00 CR & CFR__J
Contd...
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4 \L 7 | Sukinda Bartanda Bahabalpur 1 15.99 CR & CFR
8 | Sukinda Bartanda Bartanda 1 17.32 CR & CFR
9 | Sukinda Atta Atta 1 111.53 CR & CFR
10 | Sukinda Bartanda Kantira 1 28.20 CR & CFR
11 | Vyasanagar Ranapur Shyampur 1 4.16 CR & CFR
12 | Vyasanagar Ranapur Gopalpur 1 8.74 CR & CFR
13 | Dharmasala Gangadharpur Kanipatia 1 23.71 CR & CFR
14 | Dharmasala Gangadharpur Imammanagar 1 15.06 CR & CFR
15 | Dharmasala | Gangadharpur Rathia 1 2.70 CR & CFR
16 | Dharmasala Gangadharpur Palar 1 3.35 CR & CFR
17 | Darpan Samia Satamana 1 75.21 CR & CFR
18 | Darpan Khaira Khaira 1 13.65 CR & CFR
19 | Darpan Kaimatia Abhaypur 1 8.91 CR & CFR
20 | Darpan Kaimatia Birijanga 1 19.91 CR & CFR

Total 20 1159.01

Approval of Community Rights (CR), Community Forest Resource Rights (CFR), and
Individual Forest Rights (IFR) Claims

The members conducted comprehensive review of 20 Community Rights (CR) and
Community Forest Resources Rights (CFR) case records, along with 221 Individual Forest
Rights (IFR) claims recommended by the Sub-Divisional Level Committee (SDLC). The
assessment process involved a thorough examination of key documents, including Gram
Sabha resolutions, quorum details, CFR resource maps and customary boundaries. The
review also considered resolutions from joint meetings of the Forest Rights Committee (FRC),
final Gram Sabha resolutions and field verification reports prepared by the Revenue and
Forest Departments.

After a detailed discussion and verification, the DLC unanimously approved all 20CR
and CFR claims, along with 221 IFR claims, recognizing the rightful claims of forest-
dependent communities.

Constitution of Community Forest Resource Management Committees (CFRMCs)

The DLC also reviewed the status of Community Forest Resource Management
Committees (CFR-MCs) in accordance with Rule 4(1)(e) of the Forest Rights Act (FRA), 2006
and as per 12.09.2023 guidelines of MoTA, Government of India. A detailed examination of the
resolutions passed by 20 Gram Sabhas confirmed that CFR-MCs have been duly constituted

for effective forest governance.

Approval of Diversion Proposal

The DWO appraised the committee that one proposal for construction of EMRS at
Kakudia under Sukinda Block has been received from the SDLC for issue of FRA certificate.

_/9},_ P%;o; [ 0 C)" Contd...
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,-?After threadbare discussion the committee unanimously approved the proposal for issuance of

FRA certificate in favour of the User Agency.

Further, the DWO appraised the committee that the DFO, Cuttack vide his letter No.
6671 Dt.06.08.2025, 689 Dt.25.07.2025, 4829 Dt.12.06.2025, 5078 Dt.25.06.2025, 4835
Dt.13.05.2025, 1971 Dt.07.05.2025, 7264 Dt.30.08.2025 and 8022 Dt.19.09.2025
addressing to the Collector-cum-Chairperson, DLC, has submitted 110 numbers of Diversion
Proposal for regularization of Land Records in favour of the Schools under sub Section(2) of
Section(3) of the Forest Right Act,2006 with a request to approve the same in the DLC as per
provision laid down under Section 2.2(VIIl) of “Procedure for Seeking prior approval for
diversion of Forest Land for non-forest propose for facilities managed by the Govt. under
Section3(2) of Forest Right Act,2006”. All the diversion proposals received for regularization of
forest land in favour of concerned schools have been duly approved in respective Grama
Sabhas. The details of proposal submitted by the DFO, Cuttack is enclosed as Annexure-A.

After threadbare discussion the diversion proposals for regularization of Kisam of the
land in favour of the school and finally the Committee unanimously decided to approved 110
numbers of diversion proposals as per Annexure-A for regularization of land record in favour
of the concerned schools.

Further, the DWO, Jajpur appraised the committee that one proposal received from the
DFO, Cuttack forest division vide letter no 66 dt. 03.01.2024 for issuance of the FRA
certificate in favour of MS Om Jai Filling station at Pakhara under Dharmasala Tahasil of
Jajpur district in Cuttack Forest Division for diversion of 0.659 Hectares of forest land as per
sabik record. The DWO, Jajpur also appraised that there are no pending IFR, CR and CFR
claims in the proposed land as per the Gram Sabha resolution copy of the said village and the
Gram Sabha has no objection and has consented for diversion of the said land for the
proposed retail outlet. The Tahasildar Dharmasala has verified the site and submitted a report
confirming that the proposed land does not involved any recognized or pending forest rights.
The proposal has already been accorded stage-I forest clearance by the competent authority.
The DLC members verified the Gram Sabha resolution copy and report of the Tahasildar
Dharmasala and after threadbare discussion the DLC has no objection for issuance of FRA
Certificate by the Collector, Jajpur in favour of the user agency for the purpose of obtaining
stage-II forest clearance under the Forest Conservation Act, 1980,
Correction of ROR as per vide letter No.2435 dt.31.07.2025 submitted by Tahasildar
Danagadi

The DWO, Jajpur apprised the committee that the Tahasldar, Danagadi has submitted
24 nos of Original Individual Forest Right(IFR) titles vide letter No.2435 dt.31.07.2025 for
correction of certain errors on the title certificates. The committee discussed and allowed to
make required corrections of the said IFR title certificates as submitted by the Tahasildar,
Danagadi which are mentioned in the remarks coloum.

munia to sania

SL. GP NAME VILLAGE BENIFICIARY NAME | IFR CASE | Original Title | Correction Remarks
NO NAME NO submitted
Applicant name
1 | Ranagundi Ranagundi Lenga Purty 25/2023 3 Correction Lenka
Purtty to Lenga Purtty
hange
2 | Mangalpur Mangalpur Kathia Munda 14/2022 3 Fatneriate.crang

H*-t%/[“%

Dmstoﬁmﬁfﬁce!
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f—’ Caste Munda to

! i - Pradeep Kumar Bhuyan Correction
3 | Chitiri Chitiri Naik 40/2023 3 hdtanumberchange
780to 779

i e 3 Father Name change
4 | Chitiri Chitiri Kuna Munda 156/2023 oRl 61 9 981 94

Father Name change
5 | Chitiri Chitiri Kuanr Munda 159/2023 3 oRl 81 9 96l 9491

All applicant details

6 | Chitiri Chitiri Benudhara Purty 170/2023 3 again correction

Applicant name

7 | Gobardhanpur | Fuljhar Kuna Munda 199/2023 3 correction @& (&I §
ge qal

Father name change

8 | Gobardhanpur | Fuljhar Ghana Munda 204/2023 3 sairam to sarjam

All surname change

9 | Gobardhanpur | Fuljhar Chandra Kudeda 220/2023 3 Kedebai to kudeda

All surname change

10 | Gobardhanpur | Fuljhar Tangura Kudeda 221/2023 3 bntichatokudeds

All surname change
Kudeba

Father’'sName g9
Qg

11 | Gobardhanpur | Fuljhar Shyama Kudeda 222/2023 3

Applicant name
12 | Gobardhanpur | Fuljhar Chariba Chakia 229/2023 3 correction Charika to
Chariba

Wife name correction
13 | Gobardhanpur | Fuljhar Khudu Munda 235/2023 3 Sukanti Munda to

14 | Gobardhanpur | Aambadabhi Muni Jarika 266/2023 3 Al App!lcar}t d‘etails
correction in title

Jamuna Tudu to

|
\
Susanti Munda

15 | Gobardhanpur | Aambadahi | Jamuna Tiyu 291/2023 3 Jamuf\a Tivu
Rasmiranjan Purty to

Subratsingh Tiyu

Wife name change
16 | Gobardhanpur | Aambadahi | Dumbi Lamae 296/2023 3 saki to sabi

llumati to Indumati

Area Correction
17 | Ranagundi Ragada Jaydev Deogam 55/2023 3 Caste Bhuyan to

Munda
Wife name correction

Muni Purtty to
18 | Gobardhanpur | Aambadahi | Sri Jitendra Purty 251/2023 3 Sukurmuni Purtty

Son Name correction
ARE @ GRalQ

t}%{—. AN
4 r{ ? Contd...
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Nachhipura

Nachhipura

Abhina Kumar
Pradhan

109/2020

Applicant name W

correction 2@\
PaARS

WIFE NAME QRIIE Q
@i¥e

Caste correction
SRR ©l S

20

Nachhipura

Nachhipura

Rama Chandra
Pradhan

75/2020

Surname correction
QR Q K

21

Chitiri

Chitiri

Gangadhar Naik

143/2023

Caste Change Munda
To Bhuyan

22

Nadiabhanga

Nadiabhanga

Balema Tiyu

119/2022

Mother’S Name Q€I¢ll
o9

Son name &g @ A9
©g CORRECTION

23

Nachhipura

Nachhipura

Bhagirathi Padhan

110/2020

2 (01 no. of
Affidavit)

Caste correction
I Q SR

24

Nachhipura

Nachhipura

Ratnakar Naik

91/2020

Father name
correction Nilamani to
Kanhu

Key Directives by the Chairperson

management of forest resources.

Emphasizing the need for efficient implementation of the Forest Rights Act (FRA), the
Chairperson directed the Forest Rights Cells (FR Cells) to expedite the processing of pending
claims in alignment with the timelines set by SPMU-SCSTRTI and Vasundhara.

Further, the facilitation of CR and CFR claims was emphasized through close
coordination between Gram Sabhas, Revenue and Forest Department officials. To strengthen
community-based forest governance, 20 CFR Management Committees (CFR-MCs) were
formally constituted. These committees will play crucial role in the preparation and
implementation of Community Forest Resources Management Plan, ensuring sustainable

their active participation.

Divisio orest Office:

Cuttack Forest Division

Qmﬂ%—ﬂ)[d?—

-

q‘
Collector&

The meeting concluded with vote of thanks to the Chair and all members present for
W|ts”

istrict Magistrate,
Jajpur

Contd...
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Ran Te. £ k for information & necess :
C submitted to the DFO, Cuttac ary action.
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Collectorg, istrict Magistrate,
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Memo No.__ 2357 /pt. /},7/7 225

bers for kind information & necessary action
the concerned DLC mem :
b ’ttingotg:xecutive Director, Vasundhara, Nodal and Technical NGO, Bhubane
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information.
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Collectof& Distri Magistrate,
Jajpur
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GOVERNMENT OF ODISHA

QAAG ARYRQ QAU NG CRNUNKT QITIRG, FFR RUS , RCR

OFFICE OF THE DIVISIONAL FOREST OFFICER: CUTTACK FOREST DIVISION
AT: - GHATAKULA, NUAPADA, CUTTAK 753010
Tel:- 0671-2957611, Control Room:- 0671-2340343, Toll Free No.18003457473
Email: - dfo.cuttack@odisha.gov.in
No_)O &86F/ 5F/ (Forest Diversion) 05/2025
Dated, Cuttack the |6 th December, 2025.

To
The Collector-Cum-Chairman,
District Level Committee under Forest Right Act, 2006,
Jajpur.

Sub: - Diversion of forest land for non-forestry purpose under sub-section(2) of Section 3 of
the Scheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act,
2006.

Sir.

In inviting a reference to the subject cited above, this is to inform you that the Block
Education Officer. Sukinda has submitted 46 numbers of projects along with its enclosures. and the
Block Development Officer. Sukinda has submitted 04 number of proposals with their enclosures for
regularization of land in their favour for which are already in use by way of already constructed school
since long under sub-section (2) of Section 3 of the Scheduled Tribe & Other Traditional Forest
Dwellers (Recognition of Rights) Act, 2006.

In the said proposal submitted by the User Agency, they have intimated that. some
schools were constructed prior to 1980 and many schools constructed in before 2014. These lands have
already been used for non-forest purpose, i.e.. construction of school buildings. It is pertinent to
mention here that, for further development of the school like additional classroom, library room for

recreational and physical activities and toilets for girl students etc. due to increasing students

enrollment, the Block Development Officer & Block Education Officer. Sukinda have applied for

regularization of the land.

In Forest Right Act, 2006, there is provision of use of forest land for construction of
schools under sub-section 3(2) of the Scheduled Tribe & Other Traditional
(Recognition of Rights) Act, 2006.

Forest Dwellers
Now, the Range Officer in his Site Inspection Report has informed

that there is no other alternative except use of this land for already constructed school and considering

the request of User Agency, Range Officer has also recommended for regularization of already

constructed school for better education of children in the adjoining areas.

51 rest once!
ovsioTaLForesi O

Cuttack Fores
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11211

Hence. as there is little scope of approval of these projects (list enclosed) under FRA,
2006 by the undersigned. the proposals are send herewith for necessary consideration of District Level

Committee under Forest Right Act. 2006 and amended in 2012.

This is for favour of kind information and necessary action.
Yours faithfully,

ﬂ? . 15 >
Division‘a Forest Officer.

,,Lluttack Forest Division.

Encl: As above.

10 86% dt. |6 1222028

Memo No. s
ember Convener (District Level

Copy forwarded to the District Welfare Officer-cum-M
Committee under Forest Right Act. 2006) Jajpur for information & necessary action.

% <
Divisional Forest Officer,

f&luttacl-; Forest Division.
Memo No. [ O 869 dt. 1612 2028~
Copy forwarded to the Block Education Officer, Sukinda for information & necessary
action with reference to his letter No.2408 dt.27.11.2025 & No.2457 dt.04.12.2025.

IR
Divisional Forest Officer,
Cuttack Forest Division.
MemoNo. 10870 dt. |60 1202028 »
Copy forwarded to the Block Development Officer, Sukinda for information &

necessary action with reference to his letter No.6446 dt.03.12.2025.
P71 S

Divisional Forest Officer,
Cuttack F ivisi
MemoNs. 108+ di 1b- 122028 T&; ck Forest Division.

Copy forwarded to the Range Officer, Sukinda Range for information & necessary

T
Div;%wﬁcel % <

K Forest Division o
Cuttac Divisional Forest Officer,
&uttack Forest Division.

action.



Cuttack Forest

| SL | Name _ Name | Name of Name of the T Mouza Khata No. Plot Area Sabik Purpose
'No | of of | Tahasil user agency | No. in ha. Klssal(l; of
| District _Range | | | - ~lan .
1 | Jajpur = Sukinda = Sukinda Block Education | Patapur 256 1075 & | 0.356 Sal Jungle Re_gulanzztnon of Govt. upper
‘, ' Officer. Sukinda 1076 Primary School at Patapur.
T2 | Jajpur  Sukinda | Sukinda | Block Education | Gobarghati 75 37 0.696 | Jhati Jungle | Regularization of Govt. Primary
L ': | Officer. Sukinda. ; (Anabadi) School at Gobarghati
| B | J | Rehabilation Colony.
3 | Jajpur Sukinda | Sukinda \ Block Education | Gobarghati 75 2 0.080 Sal Jungle | Regularization of Govt. Primary
. | | Officer. Sukinda. School at Dolapathar.
s - — == +4
4 | lapur SukindaT Sukinda Block Education | Bahabalpur 350 117,118 | 0.388 Sal Jungle Regularization of Kananeswar
5 ] Officer. Sukinda. & 119 Gowt. Upper Primary School at
- T et | Bahabalpur.
S | Jajpur  Sukinda l Sukinda | Block Education | Giringamali 185 291 & 0.404 Sal Jungle Regularization of Govt. Primary
, J Officer. Sukinda. I 292 School at Giringamali.
6 f;-.lé]fiiir“—:%;ﬁ;da } Sukinda Block Education | Hatimunda 200 682 0.161 Sal Jungle Regularization of Govt. Primary
| { Officer, Sukinda. (Rakhit) School at Hatimunda.
7 _T JJ]EuT Sukinda | Sukinda ' Block Education | Kharadiha 248 (AJA) | 1103 & | 0.445 Sal Jungle Regularization of Govt. Primary
g | Officer, Sukinda. 1106 School at Tamara.
i — 1 . .
.8 Jajpur  Sukinda Sukinda | Block Education Ghagia 3 (AJA) 298 0.194 Jungle(Hal) | Regularization of Govt. Upper
| Officer. Sukinda 1 Primary School at Asokjhar.
9 | Jajpur | Sukinda | Sukinda | Block Education |  Sukarana 372 1886 | 0.821 | JhadiJungle | Regularization of Govt. Upper
f | Officer. Suki nda% Primary School at Dhaurasahi.
f 10 | Jajpur | Sukinda 1| ~ Sukinda Block Educa‘lion S Ama | 1025 3967 0.182 | Sal Jungle Regularization of Gowt. Upﬁé:
’ b | o 4 _‘O_iTlc:i:fjuklnda : - Primary School at Atta.
' 11 | Jajpur | Sukinda Sukinda Block Edfjczz_tion Bambilo 230_ 486 0.121 Sal Jungle Regularization of Bhaskar Gowt.
l’ ' Officer, Sukinda (Rakhit) Upper Primary  School at
N E—— S N S - ; S Bambilo.
[ Jajpur | Sukinda | Sukinda Block Education } Jamuposi 297 26 0.064 Sal Jungle | Regularization of Govt. Upper
.: ! Officer, Sukinda | Primary  School at  Block
]___J'fu__l,____#_.ﬁ SRR } R .J_ o Colony.
: office!
pivisional T 5 Vision
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' SIL ' Name - Name | Name of Name of the t Mouza Khata No. | Plot Area Sabik Purpose
‘l No . of \ Tahasil user agency | No. in ha. | Kissam of
| \ Dustncl  Range | o - land
113 \ Jajpur | Sukinda # Sukinda ] Block Education Patapur 256 1821 & | 0.230 Sal Jungle Regularization of Gowvt. Primary
1 1 | i Officer, Sukinda 1822 School at Panasapal.
| = | \
[ 14 | Jajpur | Sukinda l Sukinda Block Education Rankia 106 1733, 0.352 Sal Jungle Regularization of Govt. Upper
% ’ ' Officer. Sukinda 1734 & Primary School at Udayapur.
‘ 1735
‘3 15 | Jajpur = Sukinda Sukinda Block Education | Kantapala 99 134 & | 0.655 Sal Jungle Regularization of Govt. Primary
Officer, Sukinda 136 School at Kantapal.
r 16 | Jlajpur | Sukinda Sukinda Block Education Pubal 270 230 0.080 Sal Jungle Regularization of Govt. Upper
Officer, Sukinda (AJA) Primary School at Pubal.
' 17 | Jajpur | Sukinda | Sukinda Block Education Ghagia 1 1666 | 0.728 Sal Jungle | Regularization of Maa Tarini
Officer, Sukinda Govt. Primary School at Ghagia.
' 18 | lajpur  Sukinda Sukinda Block Education | Ampolaba 342 112 0.51 Jhati Jungle | Regularization of Gowt. Upper
. Officer, Sukinda Primary School at Ampolaba.
{ 19 Jajpur  Sukinda Sukinda Block Education | Nimapalli 853 1559 0.405 Sal Jungle Regularization of Govt. Primary
| Officer, Sukinda (Rakhita) School at Baghabahali.
f 20 | Jajpur = Sukinda Sukinda Block Education | Bandhagaon 125 410 0.105 Sal Jungle Regularization of Govt. Primary
; Officer, Sukinda School at Bandhagaon.
21 Jajpur | Sukinda Sukinda Block Education Saruabil 56 33 0.202 Sal Jungle Regularization of Govt. Upper
Officer, Sukinda (Rakhita) Primary School at Saruabil.
22 Jajpur | Sukinda Sukinda Block Education Baragaji 74 116 0.518 Sal Jungle Regularization of Govt. Primary
i Officer, Sukinda (Rakhita) School at Baragaji.
23 Jajpur l Sukinda Sukinda Block Education Nijigarh 887 321& 0.06 Sal Jungle Regularization of Govt. Primary
‘ Officer, Sukinda (Rakhita) 322 School at Kendhudhipi.
24 Jajpur | Sukinda Sukinda Block Education | Jamuposi 297 535 0.384 Sal Jungle Regularization of Govt. Upper
/ - . Officer, Sukinda Primary School at Jamuposi.
. i , ————— S — uadi 402 0.267 Sal Jungle Regularization of Govt. Upper
kind Sukinda Block Education Nuadiha 150 g g ppe
25 Jajpur | Sukinda Officer. Sukinda (Hal) Primary School at Nuadiha.
| | - ~
4

Divisionai Eo'es't Officsl

Cuttack Forest Division
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'SI. | Name T&amc Ti Name of | Name of the Mouza Khata No. | Plot Area Sabik [ Purpose 1
' No of | of Tahasil user agency No. | inha. | Kissam of
1 District | Range land
L : ,L ]
; 26 \ Jajpur | Sukinda Sukinda i Block Educatlon Botalanda 601 520 0.068 | JhadaJungle | Regularization of Govt. Upper
i | } Officer, Sukinda (Rakhita) Primary School at Botalanda.
| 27 E ~Jajpur Sukiﬁda Sukinda Block Education | Karadapal 714 (AJA) 99 0.472 Sal Jungle Regularization of Govt. Primary
i \ Officer, Sukinda (Hal) School at Neliajhar.
! l 717 97 Gramya Jungle
; l 1 (Rakhita) (Hal)
28 lajpur Sukinda Sukinda Block Education | Kaduabandi 266 188 0.169 Sal Jungle Regularization of Gowvt. Upper
i Officer. Sukinda Primary School at Kaduabandi.
29 | Jajpur | Sukinda | Sukinda Block Education |  Nizigarh 887 2503 | 0.125 Sal Jungle | Regularization of Govt. Primary
5 Officer, Sukinda (Rakhita) School at Raghunathpur.
30 | Jaipur | Sukinda | Sukinda | Biock Education Nimapalli | 850 (AJA) | 791 | 0242 Jungle Regularization of Govt. Primary
‘- ; Officer, Sukinda School at Nimapalli.
31 | Jajpur ' Sukinda Sukinda Block Education Baradiha 266 925& | 0.165 Sal Jungle Regularization of Govt. Primary
5 Officer. Sukinda 902 School at Solamania.
|
| 32 Jajpur  Sukinda Sukinda Block Education Rankia 106 551 & | 0.522 Sal Jungle Regularization of Govt. Primary
f Officer, Sukinda 581 School at Rankia Dehuri Sahi.
F 33 Jajpur  Sukinda Sukinda Block Education Pimpudia 147 115 0.785 Sal Jungle Regularization of Gowt. Primary
f Officer, Sukinda School at Balianjari.
\[[ 34 Jajpur | Sukinda Sukinda Block Education | Gurujangpal 2 (AJA) 17 0.121 Sal Jungle Regularization lof Govt. Primary
l _ Officer, Sukinda School at Gurujangpal.
f 35 | Jajpur | Sukinda | Sukinda | Block Education | Kusumundia | 91 (AJA) 41 0307 | SalJungle | Regularization of Govt. Primary
L | Officer, Sukinda School at Kusumundia.
, = R Sukinda Block Education Tailangﬁ T 34 (AJA) 46 0.121 Sal Jungle ch_ularization of Govt. Primary
o P | S - Officer, Sukinda School at Tailangi.
: T Subinds B “ducati ansol 30 250 0.425 Jhati Jungle | Regularization of Gowt. Primary
: kinda Sukinda Block Education Ranso g
37 Jajpur l[ Sukin Officer, Sukinda School at Ransol.
|| B 71 1 249 ~ Jhati J ungle
sfona) rorest Cliivs:
i ngumgx Forest DIVI‘[.lon N ) i
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- I —_—  ——— or— A sabi Purpose
"SI | Name  Name | Name of | Name of the T Mouza | KhataNo. | Plot | Area 'Sablk po
| N ! of  of | Tahasil user agency | No. in ha. Kissam of
' District Raulg_| | '\ land .
istrict | = : — 413 T 0191 | ization of Gowt. er
-AL Jajpur  Sukinda | Sukinda | Block Education Patana 36 268 | 0.121 Sal Jungle §e_gular léa-tl:gglot Pa(t):na PP
\ ‘ Officer. Sukinda (Rakhita) rimary Sc a .
[T
— I‘ e —————————— e —— e - _______4_______.; B B - —— U r
39 | Jaj Suki | Suki . Educ kuran 24 129 0.420 Sal Jungle Regularization of Govt. Uppe
9 .‘\ Jajpur  Sukinda = ukinda ?}lf(‘;'f;; iu::l;gt; | Sukurangl primary School at Salaeang
T30 | Jajpur  Sukinda " Sukinda | Block Education | Kalarangiatta 118 509 0.983 Sal Jungle | Regularization of Govt. Primary
- i Officer. Sukinda | School at Kalarangiatta.
\, i 115 511&
ii 512
"3 Jappwr  Sukinda | Sukinda l Block Education | Kaliapani 55 (AJA) 755 0.121 Sal Jungle | Regularization of Govt. Primary
| i | Officer. Sukinda School at Chirigunia.
42 | Jajpur  Sukinda | Sukir?daﬁ*\ Block Education | Kalarangiatta 118 2 0.809 | Gramya Jungle | Regularization of Govt. Primary
' Officer, Sukinda School at Kalarangiatta.
"33 | Jajpur  Sukinda | Sukinda | Block Education | Pimpudia 147 1054, | 0.898 Sal Jungle | Regularization of Govt. Primary
Officer, Sukinda (Rakhit) 1055 & School at Pimpudia.
: 1056
4 Jajpur  Sukinda Sukinda Block Education | Mulakhamba | 90 (AJA) 299 & 0.481 Sal Jungle Regularization of Govt. Primary
| Officer. Sukinda 300 School at Mulakhamba.
! 92(Rakhit) | 301 &
. | 302
45 | Jajpur  Sukinda | Sukinda glf?‘ck Edsucsli?jn Guhiasala 13 4 0.405 | SalJungle | Regularization of Govt. Upper
| icer, Sukinda Primary School at Guhiasala.
}:6 Jajpur | Sukinda | Sukinda gl;‘f)'ck Eiﬁcstizn - Ostapal 39 198 & | 0.99 Sal Jungle | Regularization of Govt. Primary
BT SHRIOSR l 93 School at Osta ’
| | pal.
— - MR 7 v
47 | Jajpur | Sukinda | Sukinda Block Gobarghati 75 1 0.80 Sal Jungle Regularization  of _ Ashram
| ERAIOpHRIY School at Belahari
I R Officer, Sukinda | | | * .
48 | Jajpur | Sukinda Wi Sukinda 5 Bllock | Bandhagaon | 122 (AYA) | 718 0469 | Sallungle | Regularization of  Ashram |
i evelopmen h
| | offcerSakinda | | - School at Bandhagaon.

D'Ms'%ﬂ%%ﬂsl Office:

Cuttack Forest Division
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N —— “
1 \ \ | 125 716 &
, | (Rakhita) 717
'S1I | Name ﬂ Name ~ Name of Name of the 1‘ Mouza Khata No. | Plot Area | ‘Sabik Purpose
' No Tahasil user agency | No. | inha. | Kissam of
D|str|ct‘ Ran e g land
Jajpur \ Sukinda Sukinda Block \ Garamian 165 989, 988 | 0.457 Sal Jungle | Regularization of  Ashram
Development (Rakhita) | & 986 School at Siriakholi.
Officer, Sukinda !
Jajpur | Sukinda Sukinda Block Rankia 106 1477 & | 0.781 Sal Jungle Regularization  of Ashram
E Development 1478 School at Rankia.
lis \ Officer, Sukinda N I

i P=s

isional Forest Utlice o .
Qc\mack Forest Division Siisions] REtEH (‘)f’ﬁFer_
ﬂguttack Forest Division.
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Email.ld-beosukinda.sme.od@nic.in

Letter No-2408 Date-27/11/2025
To -
The Forest Range Officer, Sukinda.

Sub: - Submission of application of Schools for Prior approval for diversion of Forest land.

Respected Madam/Sir,
With reference to the subject cited above I submit application of School for Prior approval
for diversion of Forest land.

SI.No | Name of the School Documents Submitted Remarks

1 Govt. Upper Primary School, Patana | Form-A Land Scheduled, ,Justification
letter ,Resolution of Gram Sabha, Tresh
Map, Tapo Map

2 Govt. Upper Primary School, Form-A Land Scheduled, ,Justification
Jamuposi letter ,Resolution of Gram Sabha, Tresh
Map, Tapo Map

This is for your kind information and necessary action.

Yours Faithfully.

W\
Klo i n Officer.
Sukinda
Memo No. 2409 Date-27/11/2025
Copy submitted to the BDO, Sukinda for kind information and necess

Memo No. 2410 Date-27/11/2025
Copy submitted to the Tahasildar, Sukinda for kind information and n

glock (r: ‘Oﬁ' cer.

Memo No. 2411 Date-27/11/2025
Copy submitted to the DEO-cum-DPC,SS,Jajpur and Collector,Jajpur for kind information and

necessary action.

jsionel Forest i
Q&mack Forest Division
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——  __ EmailId-beosukinda sme.od@ni -
Letter No- 9—4)—7--:’, Date- 04,_ 12,2025

»

To

The Forest Range Officer, Sukinda.

Sub: - Submission of Form-A and application of Schools for Prior approval for diversion of Forest

land.
Ref:- Your Letter No-1042 dt 24/11/2025.

Respected Madam/Sir, Ly
With reference to the subject cited above [ submit herewith Form-A and 44 application of

Schools for Prior approval for diversion of Forest land.
Remarks

Documents Submitted -

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
Govt. Primary School, Raghunathapur. Form-A Land Scheduled,
Justification Sheet,Resolution of
L Gram Sabha, Tresh Map, Tapo Map
6 Govt. Primary School, Chirigunia. Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
Govt. Primary School, Ransol. Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
y Govt. Primary School, Solamania. Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
\y Govt. Upper Primary School, Saruabil. Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
y Govt. Upper Primary School, Kaduabandi. | Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
%1/ Govt. Upper Primary School, Guhiasal. Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map. Tapo Map

SLNo | Name of the School

i Govt. Upper  Primary School,
Kusumundia.

g/' Govt. Upper Primary School, Sukurangi.

‘/3’ Govt. Primary School, Ostapal.

__V Govt. Primary School, Kendudhipi.

DIVIsTé‘rTaT‘Fﬁmfficeu
Cuttack Forest Division
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: Justification Sheet,Resolution of
Giram Sabha, Tresh Map, Tapo Map
Form-A Land Scheduled. B
Justification Sheet,Resolution of
i bl o | Gram Sabha, Tresh Map, Tapo Map
0 Govt. Uppcrml‘hrhinm;y School, Ashokjhar. | Form-A Land Scheduled.
Justilication Sheet,Resolution of
b e, .| Gram Sabha. Tresh Map, Tapo Map
1 | Govt. Upper Primary School. Nimapalli. | Form-A Land Scheduled,
Justification Sheet,Resolution of
B e—— Gram Sabha, Tresh Map. Tapo Map
{f" Govl. Primary School, Talangi Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

S Govt, Primary School, Gurujangapal.

17~} Govt. Primary School, Baghabahali. IForm-A Land Scheduled,

v Justification Sheet,Resolution of
oL = oty _ Gram Sabha, Tresh Map, Tapo Map

&5 | Govt, Upper Primary School, Panaspal. FForm-A Land Scheduled,

Justification Sheet,Resolution of
i x_=ii =l Gram Sabha, Tresh Map, Tapo Map
19 . | Govt, Primary School, Patapur, Form-A Land Scheduled,
Justification Sheet,Resolution of
o I Gram Sabha, Tresh Map, Tapo Map
20 Govt. Primary School, Baragaji. Form-A Land Scheduled,
Justification Sheet,Resolution of
= ‘ Gram Sabha, Tresh Map, Tapo Map

\2/1/ Govt. Primary School, Kantapal. Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
%y‘ Govt. Upper Primary School, Bandhagaon. | Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
%3/ Govt. Upper Primary School, Udaypur. Form-A Land Scheduled,

: Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
24 Govt. Primary School, Tamara. Form-A Land Scheduled,

o Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
‘2}, Govt. Upper Primary School, Botalanda. | Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

2\"6/1 Govt.Primary School, Rankia(Dehurisahi). | Form-A Land Scheduled,
Justification Sheet,Resolution of
= Gram Sabha, Tresh Map, Tapo Map

\2/7/‘ Govt.  Upper  Primary  School, | Form-A Land Scheduled,

B

Kalarangiatta, Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
Govt. Primary School, | Form-A Land Scheduled,
Katepurty(Kalarangiata), Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map
119/" Govt.  Upper  Primary  School. | Form-A Land Scheduled,
Gobarghati,R chabilation Colony. Justification Sheet.Resolution of
- Gram Sabha, Tresh Map, Tapo Map

Qivisional Forest Officer M
Cuttack Forest Division
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30 1 Bhaskar Govt, Upper primary School. | Form-A Land Scheduled,

L~ | Bambilo,

o PO

T Ml Govt. 1 .1ppcrm}}{nnfz\mpniha.
\ 3

Justification Sheet,Resolution of

Gram Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled,
Justification Sheet,Resolution of

Gram Sabha, Tresh Map, TapoMap

I (T e T
32 .| Govi. Primary School, Block Colony.
.l

Form-A Land Scheduled,
Justification Sheet, Resolution ol

Gram Sabha, Tresh Map, Tapo Map |

\.3/3’ P \ Govt. Primary School. Mulakhamba.

Form-A Land Scheduled,
Justification Sheet,Resolution of

\M/\ Govt. Primary School, Hatimunda.

Gram Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

\% Govt, Primary School, Balianjhari,

Form-A Land Scheduled,
Justification Sheet,Resolution of

36 | Govt. Upper Primary School, Nuadiha.

\/

37

Gram Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled,
Justification Sheet,Resolution of

Gram Sabha, Tresh Map, Tapo Map

Govt. Upper Primary School, Pubol.
P .

38

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

\/ Govt. Upper Primary School., Pimpudia.

39
v

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

Govit. Primary School, Giringamali.

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

(10/. Maa Tarini Govt. Primary School, Ghagia.

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

\5{ Kananeswar Govt. Upper Primary School,
Bahabalpur,

Form-A Land Scheduled,
Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

Yo@/\ Gowvt. Primary School, Dholapathar.

i &/ Govt. Primary School, Dhaurasahi.

Form-A Land Scheduled,

Justification Sheet,Resolution of

Gram Sabha, Tresh Map, Tapo Map -

Govt. Upper Primary School, Atta.

Form-A Land Scheduled,

Justification Sheet,Resolution of
Gram Sabha, Tresh Map, Tapo Map

Form-A Land Scheduled,
Justification Sheet,Resolution of

| Gram Sabha, Tresh Map, Tapo Ma
This is for your kind information and necessary . -

action.

Dlvffrcﬂmr@—;[—a: livel
Cuttack Forest Division

Yours Faithfully.

ox
Block Educition Officer.
Sukinda
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\emo No. Qq—g% Date- 04— 12,9095 -,

Copy submitted to the BDQO_gykinda for kind information and nec ary action. /,,-/;;0
2
é(.

/
"?

P

-

. Block Education Officer.
Sukinda

Memo No. 11_\_.5-(1 Date- 64,1 . 2.0 DK ,v-;/
Copy submitied to the Tahasildar. Sukinda for kind information an%:;ssary act'%nf‘aﬁ
\

Block Education Officer.

Sukinda
MemoNo, 260 Date- 04-12:809/45
Copy submitted to the DEO-cum-DPC.SS, Jajpur and Collector.Jajp

ur for kind informatiop.an
necessary action. (a_or\g/'
\>
o

Block Education Officer.

M-L Sukinda

DivETﬁh‘éﬁ-"o?;sn Officer
Cuttack Forest Division
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ANNEXURE-L/AL

GOVERNMENT OF ODISHA
QRGNS YA 2l YIS CRYNVUANT RIIRD, FCR 9GS , PR

OFFICE OF THE DIVISIONAL FOREST OFFICER: CUTTACK FOREST DIVISION
AT: - GHATAKULA, NUAPADA, CUTTAK 753010
Tel:- 0671-2957611, Control Room:- 0671-2340343, Toll Free No.18003457473
Email: - dfo.cuttack@odisha.gov.in
No__ oY /SF/(Forest Diversion) 05/2025
Dated, Cuttack the 2_{ th January, 2026.

To
The Collector-Cum-Chairman,
District Level Committee under Forest Right Act, 2006,
Jajpur.

Sub: - Regularisation of forest land for existing school under sub-section(2) of Section 3 of the

Scheduled Tribe & Other Traditional Forest Dwellers (Recognition of Rights) Act,

2006.

Sir,

In inviting a reference to the subject cited above, this is to inform you that the Block
Education Officer, Danagadi has submitted 17 numbers of proposals along with its enclosures for
regularization of land in their favour for which are already in use by way of already constructed school
since long under sub-section (2) of Section 3 of the Scheduled Tribe & Other Traditional Forest
Dwellers (Recognition of Rights) Act, 2006.

In the said proposal submitted by the User Agency, he has intimated that, some schools
were constructed prior to 1980 and many schools constructed in before 2014. These lands have already
been used for non-forest purpose, i.e.. construction of school buildings. It is pertinent to mention here
that, for further development of the school like additional classroom, library room for recreational and
physical activities and toilets for girl students etc. due to increasing students enrollment, the Block
Education Officer, Danagadi have applied for regularization of the land.

In Forest Right Act, 2006, there is provision of use of forest land for construction of
schools under sub-section 3(2) of the Scheduled Tribe & Other Traditional Forest Dwellers
(Recognition of Rights) Act, 2006. Now, the Range Officer in his Site Inspection Report has informed
that there is no other alternative except use of this land for already constructed school and considering
the request of User Agency, Range Officer has also recommended for regularization of already
constructed school for better education of children in the adjoining areas.

(P.T.O)
s

c“mck Fores
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Hence, as there is little scope of approval of these projects (list enclosed) under FRA,
2006 by the undersigned, the proposals are send herewith for necessary consideration of District Level
Committee under Forest Right Act, 2006 and amendment Rules 2012.

This is for favour of kind information and necessary action.

Encl: As above. Yours faithfully,

« "
Divisional Forest Officer,
r tCuttack Forest Division.
Memo No, Bos dt. 20120286
Copy forwarded to the District Welfare Officer-cum-Member Convener (District Level

Committee under Forest Right Act, 2006) Jajpur for information & necessary action.
to L ' ]6
YO

Divisional Forest Officer,

M&uttack Forest Division.
Memo No. 806 dt. 2\ 012028

Copy forwarded to the Block Education Officer, Danagadi for information & necessary

o

Divisional Forest Officer.
MG uttack Forest Division.

action.

Memo No. got di. 21026
Copy forwarded to the Asst. Conservator of Forests, I/c Tomka Range for information &
necessary action with reference to his memo No.1223 dt.22.12.2025.

—aTForest !woo““ W
n
Qw\s\ona \DW“‘O Divisional Forest Officer,

My uttack Forest Division.



o
'SIL. | Name | Name | Nameof | Name of the Mouza Khata No. | Plot Area Sabik Purpose
No of of Tahasil user agency No. in ha. | Kissam of
District | Range land

1 Jajpur | Tomka | Danagadi BEO. Danagadi Deulakana 263 915 0.0526 Sal Jungle Regularization of Maa
Khandurai Nodal Upper Primary
School at Deulakana.

2 Jajpur | Tomka | Danagadi | BEO, Danagadi Dhabahali 155 120 0.2144 Sal Jungle Regularization of Dhabahali
Primary School at Dhabahali.

3 Jajpur | Tomka | Danagadi | BEO, Danagadi Ostapal 420 2635(p) | 0.4451 Sal Jungle Regularization of Bandhasahi
New Project Primary School at
Ostapal.

4 Jajpur Tomka Danagadi BEO, Danagadi | Dhanurjayapur 43 367 0.3439 Sal Jungle Regularization of Dhanurjayapur
Primary School at
Dhanurjayapur.

5 Jajpur Tomka Danagadi BEO, Danagadi Rabana 191 04 0.4046 | Chota Jungle | Regularization of  Rabana
Primary School at Rabana.

6 Jajpur Tomka Danagadi BEO, Danagadi Chitri 781 2226 (0.3884 | Gramya Jungle | Regularization of Chitri
Nuagaon Primary School at
Chitri.

7 Jajpur Tomka Danagadi BEQ, Danagadi | Dhamanagadia 103 547 0.2023 Sal Jungle Regularization of Dhamanagadia
Primary School at
Dhamanagadia.

8 Jajpur Tomka Danagadi BEO, Danagadi | Nadiabhanga 43 1/430 | 0.1375 Sal Jungle Regularization of Ramthenga
Project Primary School at
Nadiabhanga. )

9 Jajpur Tomka Danagadi BEO, Danagadi Mantira 229 1015(p) | 0.4937 Sal Jungle Regularization  of  Arasahi
Project Primary School at
Mantira.

10 | Jajpur Tomka Danagadi BEO, Danagadi Sulia 28 11 0.8093 Sal Jungle Regularization of Sulia Primary
School at Sulia.

> S |
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SIl. | Name | Name | Nameof | Name of the Mouza Khata No. | Plot Area Sabik Purpose ]
No of of Tahasil user agency No. in ha. | Kissam of
District | Range land

11 Jajpur Tomka Danagadi BEO, Danagadi | Gobardhanpur 1 822 0.3197 Sal Jungle Regularization of Tari Project
Primary School at
Gobardhanpur.

12 | Jajpur | Tomka | Danagadi BEO, Danagadi Rabana 191 347 0.1092 | Jhati Jungle | Regularization of Kendudhipi
Primary School at Rabana.

13 | Jajpur Tomka Danagadi BEO, Danagadi Khandara 83 354,356 | 0.9995 Sal Jungle Regularization of Khandara

& 357 Project Upper Primary School at

Khandara.

14 | Jajpur Tomka Danagadi BEO, Danagadi Baghuapal 47 513 0.1294 Sal Jungle Regularization of  Bajrapali
Project Primary School at

- Baghuapala.

15 | Jajpur Tomka Danagadi BEO, Danagadi Rabana 191 263 0.6879 Sal Jungle Regularization of K.N.
Brahmachari Upper Primary
School at Rabana.

16 | Jajpur | Tomka Danagadi BEO, Danagadi Salijanga 538 3412 | 0.3075 Sal Jungle Regularization of Nilakanthapur
Primary School at Salijanga.

17 | Jajpur | Tomka | Danagadi BEO, Danagadi Gopapur 162 344 0.5706 Jhati Jungl Regularization of Govt. Project
Primary School at Gopapur.

—_— e Y i
Divisional Forest Uiice:
Cuttack

Forest Division

M5

Divisional Forest Officer,
MCuttack Forest Division.
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OFFICE OF THE FOREST RANGE OFFICER: TOMKA RANGE

ATP.O- DUBURL P.S.- KALINGANAGAR DIST- JAIPUR. 755020
F-MAIL o ombaa vahoocom

Memo No.-_ oAU pi. 03-))-2025

The Divisional Forest Officer,
Cuttack Forest Division.

vers - nder sub-
Submission of Diversion of Forest land for non-forestry purpose u

, . ¢
section(2) of Section 3 of the Scheduled Tribe & other Traditional Fores
Dwellers (Recognition of Rights )Act, 2006, of Tomka Range.

itti it site
With reference to the subject cited above [ am submitting herewith the

izati * diffi | “Diversion of Forest
inspection report regarding regularization of different 77Nos. Schools of Diversio ¢

: i i i g i c'l‘ iS
land for Non-forestry purpose in jurisdiction of Tomka Range. The information details

enclo

T AT ER R e

sed in separate sheet.

This is for favour of your kind information & necessary action.
\

Yours faithfully

L///"‘

Assistant Conservatorggf Forests
I/C, Tomka Range

ivisional Forest .O.ff@ce.
Dé\:}lstack Forest Division
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SL | Name of | Name of |Name of Name of School Year of Total area of Khata Plot No. Kissam ‘Whether new consiruction of Previously constreuted building status. | Georefer|  Boundary wall or Pillar Ared proposed for | Remarks
No. | District | Range |Tahasil Establishme School No. building/Addl. Class Year wise ence L Otverslen by
ot of School (Acre) room/Library/Sanctioned under DMF Photo Genceraed 8RO
Scheme.
New Present status of new
constr Construction
uction
| [Jajpur Tomka Danagadi Raighati Nodal Primary 2007 1.5 1 31 Sal Jungle Yes Work not started 1. Addl. Class Room- 2Nos.- 2007 yes Boundary wall 1.50A¢.
School 2. Addl Class Room, Toilet & Kitchen
Room-INo.- 2014
2 |Jajpur  |Tomka |Danagadi Champajhar P.S. 2007 4,19 1 1 Sal Jungle Yes Foundation work continued. 1. Addl. Class Room- 4Nos.- 2007 & | Yes Boundary wall-50Mtr. 4.19Ac¢.
Office Room- Toilet & Kitchen Room-
INo.- 2014
3 |Jajpur |Tomka |Danagadi Burudisahi Project IS, 2009 091 1 195 Anabadi Yes Work completed. 1. Addl. Class Room- 3Nos- 2009 & | Yes Boundary Wall -50Mitr. 0.80Ac
Office Room-1 Toilet & Kitchen Room 0.11Ac
INo.- 2014
4 |Jajpur  |Tomka | Danagadi Tomka Ashram Schoal 1989 0.548 5 86,87.88 Jungle Yes Roof Slab completed. I. Addl. Class Room- 8Nos.- 1989 & yes Boundary wall-100Mtr, 0548Ac.
Class Room-8Nos.-2014, Old Building-
1989, Staft Quarter- 1 No, Toilet &
Kitchen Room-12Nos.- 2014
5 [Jajpur |Tomka |Danagadi Tarajhara P.S. 2007 0.15 i 14 Sal Jungle Yes DPC/Plinth level completed. L. Addl Class Roon- 2Nos.- 2007 & [ yes | Boundary wall complted.
Toilet & Kitchen Room-1No.- 2014
6 [Jajpur  |Tomka |Danagadi Panubahali Ashram School, 1956 1.52 120 632 Jungle Yes Lintel level completed. 1. Addl Class Room- 2Nos.- 1956 & | yes | Boundary wall complied. 1.52Ac.
Janindapal 4Nos. 2007, Ladis hostel -10Nos,
Toilet 10Nos.- 2014
7 [ajpur  |Tomka  |Danagadi Samarpitta UG UP School 2009 1.95 201 & 202 Yes Work completed. New toiled | 1. Class Room- INo.- 2009 Addl. Class|  Yes | Boundary wall complied. 1.95Ac.
under constructed. room- 2Nos. 2014, Office Room,
Toilet, Kitchen-2014, Cycle Stand-
2018
8 |Jajpur |Tomka [Danagadi Kiajhar UGME School 1972 241 5 1171, Jungle Yes Lintel level completed. Class Room- 8Nos Yes | Boundary wall 20% cover 2.41Dec.
91%,919,120,11 Toilet- 3Nos. & 80% not competed.
7 Office-1
Kitchen-1
CRCC Room-1No.
9 [Jajpur  |Tomka |Danagadi Chahalpada Project Primary 2014 1.00 120 733 Jungle Yes [Slab completed & Plastering Cont Class-2Nos Yei No boundary wall | Acre.
School Toilet-3Nos
Kitchen-1No.
Office-1No.
10 [Jajpur  [Tomka | Danagadi Dankarisahi Project UP 1958 2.00 9 40 Jungle yes Roof Slub completed. Class-5(2007), Yes Boundary wall -30% 2Aere;
School Toilet- 2Nos. Complted.
Kitchen-1No.
Office -1No.(2007)
11 Jajpur [Tomka |Danagadi Kiajhar Mundasahi Project 2009 0.15 1 1252 Jungle yes | Slab completed & Plastering Conti Class-2Nos (2017) Yes | Boundary wall complted. 0.15Acr.
Ps Toilet-4 Nos.
Kitchen- 1No.
Office-1No.
12 |Jajpur  |Tomka  |Danagadi Banasahi PS 1991 1.00 8 1923 AJA Jungle No Work Not Started Class-5Nos (1991) Yes | Boundary wall complted. TAcr.
& 2023 Tuonlet - 2Nos
Kitchen-1No.
Office -1No,
13 |Jajpur  |[Tomka |Danagadi Maa Mangala UPS 1995 a.l16 8 2023 AIA No Work Not Started Class-2Nos.(2019) Yes | Boundary wall complted. 0.16Acre,
Toilet -2Nos.
| RPN 1AL
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14 [Jajpur  |Tomka |Danagadi Pathabandha Project PS 2009 0.48 9 850 & B3] Jungle Yes Roof Slab Completed. Class-2Nos.(2009) Yes | Boundary wall complied. 0.48Ac &
016 Plastering Completed Toilet-3Nos 0.16Acr.
Toilet work continue. Kitchen-1No.
Office -1No.
15 [Jajpur  [Tomka |Danagadi Khandurai Patasa PS 1993 0.60 9 543 Jungle Yes Roof Slab Cmipleted. Class-2Nos.(2018) Yes | Boundary wall comphed. 0.60Acr.
Plastermg contunue Toilet-3Nos
Toielt work continue. Kitchen- I No.
Office -1No.
16 [Jajpur  |Tomka |Danagadi Maa khandurai NUPS 1946 0.13 263 915 Jungle Yes Foundation work started. Class Room -4Nos(2010) Yes | Boundary wall complied. 0.13Acr.
Toilet -4Nos
KitchenlNo.
Office-1No.
17 Jajpur |Tomka |Danagadi Patabali PS 1953 (.80 9 295 Jungle Yes Rool slab competed Class Room-3Nos. Yes | Boundary wall complied. 0.80Acr.
Toilet -5Nos
Kitchen-1No
Office - INo.
I8 |Jajpur  [Tomka |Danagadi Sainkula PS 1985 Total-3.30 Acr. il 104 Rakhita Yes Roof slab competed class Room-2Nos( 1985) Yes Boundary wall Partly 3.30Acr. ,
0.20Ac¢ (Forest) Plastering completed. T oilet -3Nos. completed.(30%) 0.2Acre.
Floor tile work continues. Kitchen-1No (Forest)
Office -1 No.
19 |Jajpur  |Tomka |Danagadi Sobara Project UPS 1958 0.5 139 667 & 668 Jungle Yes Roof slub competed Class Room-2Nos. (2005) Yes Boundary wall 0.15Acr.
3 Plastering completed. Toilet- 2Nos. completed (40%)
Tollet work continues. Kitchen -1No
20 |Jajpur  |Tomka  |Danagadi Haligotha Progjet PS 2007 0.23 3 47 & 48 Forest Land Yes Completed Class Room-2Nos. (2007) Yes Boundary wall 0.23Aer
Toilet-4Nos completed.(75%)
Kitchen -1No.
21 {Jajpur |Tomka |Danagadi Gopapur Project PS 2014 1.41 162 344 Pahada Yes Roof Slab completed Class Room-2Nos, (2014) Yes Boundary wall 141 Acre.
Toilet -4Nos completed.(25%)
Kitchen-1No.
Office- 1No.
22 |Jajpur  |[Tomka |Danagadi Chitri Nuagaon PS 1967 1.50 79 & 2225, Pahada, Grmya | Yes Root slab completed Class Room-3Nos Yes Boundary wall 1.50Acre.
781 2226, Jungle Toilet-2Nos completed.(20%)
2227 Kitchen-1No.
Office-1No.
23 lJajpur  |Tomka |Danagadi Nuagaon Primary School 19535 0.42 242 247, Rakhita Jungle | Yes Class room construction Class Room-2Nos (1955) Yes Boundary wall 042,034 & 0.50
0.34 281, completed. Toilet -4 completed. Acr.
0.50 = Total 1.26 348 Toilet construction work continue. Kitchen-1No
Office-1No,
24 Wajpur  [Tomka  |Denagadi Salijanga UGME 1955 107 538, 1748, Patita, Yes Completed Class Room-TNos Yes Boundary wall 1.07Acre.
539, 1745, Bastijogya, Toilet -7Nos. completed.
541 1749, Pahada Kitchen-1No.
Office -INo.
25 [Jajpur  |Tomka  |Danagadi Janar Privtary School 1986 0.45 245 349 Gharabari Yes Not Started Class Room-20s. (1986) Yes Boundary wall 0.45Acre.
Ad. Class Room-2 (2001) 60%.completed.
Kitchen-1No.
Office -1No.
Toilet-2 (Damage)
26 |Jajpur | Tomks Danagadi Binapatia Project PS 2009 1.90 S & 350 &357 Sal Jungle & No Not Started Class Room-2Nos. Yes No. boundary wall 1.90Acre.
541 Bastijogya Toilet -3Nos
Kitchen -1 No.
27 |Jajpur  |Tomks |Danagadi Kolathapada NPS 2008 0.27 259 1492 & 1493 Jungle Yes Construction of class Room Class Room-02Nos.(2008) Yes Boundary wall 70% 0.27Acre.
completed. Toilet-2Nos completed
Floor tile work pending. Kitchen-1No.
Toilet Plastering & Roof pending. Office Room- INo.
28 |Jajpur  |[Tomka |Danagadi Kharadabandi PS 1949 0.03 199 528 & 529 Jungle, Bagicha | Yes Rool Slab Completed. Class Room-4Nos(2004) Yes Boundary wall 40% 0.83Acre.
0.80 Plastering Completed Toilet - SNos. completed.
= 0.83Acr. Toilet work continue. Kitchen-1No.
Office-1No.
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Divisional roies: ©

AP~

Cuttack Forest Dnmmn



29 |Jajpur |Tomka |Danagadi Gopabandu Nodal UPS 1949 1.70Acr. 259 1217 & 1218 Jungle Yes | Ground floor Roof slab completed class Room-TNos.(1978) Yes Boundary wall 75% 2.26Acre.
0.56Acr. & Plastering completed. Toilet -1No completed.
=226Acr. Ist Floor work continues Kitchen-1No
Toilet work continues. Office -1No.
30 [Jajpur  |Tomka |Danagadi Nuhuranipasi PS 1955 0.70Acr. 541 2123 Jungle Yes Completed Class Room-2Nos Yes Boundary wal 75% 0.70Acre.
Toilet -3Nos completed.
Kitchen-1No..
31 [Jajpur |Tomka |Danagadi Kulapita Project PS 2007 1.82 338 1 Jungle Yes Completed Class Room-2Nos. (2007) Yes Boundary wall 30% 1.82Acre.
Toilet -5Nos complete.
Kitchen- | No.
32 |Jajpur  |Tomka |Danagadi Dhanurjaypur PS 2004 0.85 43 367 Na Yes Continue Class Room-3Nos Yes | Boundary wall complete. 0.85Acre.
Toilet -2Nos
Kitchen-1No
33 |Jajpur  [Tomka  |Danagadi Ranagundi PS 1951 1.00 85 m Salua Jungle Yes Completed Class Room-3Nos. Yes | Boundary wall complete, 1.00Acre,
Ctoilet -3Nos
Kitchen-1No
34 [Jajpur (Tomka |Danagadi Dhabahali PS 1975 0.56Acr. 3&I55( 119& 120 Gharabari No. Not Started Class Room-1No. (2020) Yes Boundary wall 75% 0.56 Acre.
0.53Acr. Addl Room-1No.(2021) completed. &0.53Acre.
Toilet -2Nos
Kitchen-1No
Office-1No.
35 |Jajpur  [Tomka |Danagadi Durgapur Govt P.School 1979 1.25Acr. 1 31 Jungle Yes Completed Class Room-5 Yes Raoundary Wall 70% 1.25¢.
Kitchen-1No completed
Toilet -1No.
LaLibrary-1
36 |Jajpur  |Tomka |Danagadi Belanda PP School 2009 0.72Acr 17 32 Yes Completed Addr. Class Room -3, 2009-2, 2013-1,|  yes | Boundary wall 20% cover 0.70Acre.
Toilet -4Nos,
37 |Jajpur  |Tomka |Danagadi Kamalabahali PP School 2009 0.39Acr. 5 32 Sal Yes Completed ACR-5Nos,, Library-1Nos, Hostel- yes Boundary Wall 30% 0.39Ac¢r.
INo, Kitchen- 1 Nos Dining -1Nos, Completed.
Extra Room-1Na.
38 |Jajpur  |Tomka |Danagadi Dhamnagadia PS 1987 117 103 548,549 & Yes Completed Class Room -3 Yes Boundary Wall 30% 1.17Acr,
550
39 [Jajpur  |Tomka |Danagadi Sulia PS 1962 3.00 28 I Yes Completed Class Room-3 Yes Boundary Wall 50% 3 Acr
40 |Jajpur  |Tomka |Danagadi Sulia UPS 1992 22 28 11 YEs Completed Class Room - 2 Yes Boundary Wall 50% 2.20Acre.
41 |Jajpur Tomka  |Danagadi MandapadaUGUPS 1954 0.40 19 130 Sal Jungle Yes Completed Class Room - 4 ves | Boundary wall completed. 0.40Acr.
42 |Jajpur  |[Tomka |Danagadi Bengapatia PS 1986 1.00 36 3 Yes Completed Class Room -2 YEs | Boundary wall completed. 1 Acr.
43 Jajpur  |Tomka |Danagadi Kaibalyagadia PS 1986 0.20 85 03 Sal Forest Yes Cocmplied Class Room -3 YEs |Boundary Wall Completed 0.20Acr.
4 [Jajpur  |Tomka |Danagadi Rabana PS 1956 1.00 191 4 Jhati Jungle Yes Completed Class-1(2004) YEs |Boundary Wall Completed 1 Acr.
Class Room -2Nos
Class-2 Nos,
45 |Jajpur  [Tomka |Danagadi Baliapal Ashram School 1956 2.01 46 290 Yes Completed Class Room -6Nos. yes | Boundary Wall Completed 2.01Acr.
3Clsss Bathroom -1 Hotel-1,
Dining hall- | No.
46 |Jajpur  |Tomka | d K.N. Bramahachari U.P.S 1971 217 191 263 Sal Jungle Yes Completed Class-Room-3Nos Yes | Roundary wall completed. 2.17Acr.
47 |Jajpur  |Tomka  |Danagadi Ulibeda Project P.S 2010 3.47 315 347 Patita Yes Completed Class Room -2Nos. Yes | Boundary wall completed. 3.47Acr.
48 |Jajpur  |Tomka  |Danagadi Khandara Project School 1980 248 83 323,354 & 356 Yes Completed Class Room- 5Nos Yes Boundary wall 50% 248Acr.
completed.
49 lJajpur  |Tomka  |Danagadi Hanuman patana P.S, 2009 0.52 522, 4 Sal Forest Yes Completed Class Room -2Nos. Yes | Boundary wall completed. 0.52Acr.
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50 |Jajpur |Tomka |Danagadi Hingula Nodal U.P.S 1972 2 90 97 Sal Forest Yes Class Room-1No,, Class Room-8Nos, Yes |Boundary wall completed. 2.00Acr.
Common Room-1No, Office Room-1No
51 |Jajpur  [Tomka |Danagadi Jatarapal P.S. 2004 0.48 52 2 Sal Forest Yes up to Construction Plinth Class Room-2Nos. Yes | Boundary wall completed 0.48Acr.
52 |Jajpur Tomka Danagadi Sagadagula P.S. 1979 014 315 347 AJA YEs No- Class Room-3Nos. Yes Boundary wall 25% 0.14Acr.
completed
53 |Jajpur  |Tomka |Danagadi Sahupur P.S. 2009 0.40 2 82 Yes INo. Building completed. Class Room-3Nos, yes Boundary wall 50% 40Acr
completed.
54 |Jajpur |Tomka |Danagadi Sibasabitri Sagadagula 1992 0.28 315 547 AJA Yes - Class Room-1 yes Boundary wall 25% 0.28Acr.
completed
55 [Jajpur  |Tomka |Danagadi Jamupost project UPS 1980 0.2428 0 7 yes Class -2Nos, Class-4Nos Yes | Boundary wall complered 0.2428
Scince- | No. Completed Kitchen-1No
Latin-2Naos,
56 |Jajpur  |Tomka |Danagadi Duabhisahi Project PS 2008 0.50 315 712 Biali yes Under construction Roof Class-2Nos Yes Boundary wall 0.50Aer.
completed
57 |Jajpur Tomka Danagadi Bhitarmanika Project P.S. 2008 .00 81 408 Jhati Jungle yes Completed Class -2No Yes Boundary wall 50% 1.0Acr.
completed.
58 |Jajpur  |Tomka |Danagadi Kamalabahali Project PS 2009 0.39 327 432 Sal Forest yes Completed Class Room-2Nos Yes Boundary wall 50% 0.39Acr.
completed.
59 [Jajpur |Tomka |Danagadi Karam Gotha 2007 248 83 356 & yes On Going Class -2Nos. Yes Boundary wall 65% 2 48Acr.
Gharabari Plot- Class-1No. completed.
355
60 [Jajpur  |Tomka |Danagadi Tungeisuni NPS 2007 0.60 10 142 Sal Jungle yes New Class Room-2Nos. Class Room-3Nos. Yes No. boundary wall 0.60
Construction work is under Kitchen.Store Reom,
process & Toilet-4Nos. (2007)
61 |Jajpur Tomka | Danagadi Raghunath Memorial U} 1992 2.00 104 475 Patharabandi | Yes | One no. building Plinth lebel Class Room- 2Nos. Yes Boundary wall 2.00
completed. . completed.
62 |Jajpur  [Tomka |Danagadi Nakulasahi PS 2007 0.68 43 368 Sal Jungle | Yes Class Room-2Nos Class Room-2Nos Yes | Boundary Complete. 0.68
63 fJajpur Tomka | Danagadi Kusumjhari PS 2005 0.50 781 4597 Gochara Yes Roof Slab Completed. Class Room-2Nos, (2005) yes No. boundary wall 0.50Acr.
Plastering not done. Toilet -2Nos. (2005)
Kitchen -1No.
Office-1Na.
64 Jajpur Tomka  [Danagadi Gambharipatia Project PS| 2007 0.51 4 50 Yes | Class Room-2 Complete. Class Room-2Nos. Yes | Boundary wall-50% 0.51
65 Jajpur Tomka | Dunagadi Bharadapasi NPS 2007 Under
Sukinda
Range
66 |Jajpur Tomka |Danagadi Bandhasahi New PPS 2014 1.01 420 2635 Gochara Yes | Roof Slab and Plastermg work Class Room- 2Nos. ( 2016) Yes |Boundary wall completed. 1.01 Acr.
completed, Toilet work is under Toilet -4Nos, (2016)
Process Kitchen-1Nos. (2016)
67 [Jajpur Tomka  |Danagadi Bajrapali Project UPS 2004 0.32 out of 1.70 47 513 Rakhita Class Room- 4Nos. Yes |Boundary wall completed.| 0.32 out of 1.70
68 |Jajpur Tomka  |Danagadi Ashanbahali PS 1987 2,140 97 1880 Class Room- 2Nos.(1987) yes Boundary Wall 75% 2.140
69 |Jajpur Tomka  |Danagadi Arasahi Project PS 2009 1.22 229 1015 Forest Yes | New construction under Plinth Class Room- 2Nos. Yes | Boundary wall completed. 1.22
level Kitchen - 1No,
Office Room- 1No.(2009-10)
70 (Jajpur  |Tomka |Danagadi Ankurapal Project UPS | 1975 Under
Sukinda
Range
71 |Jajpur  |Tomka |Sukinda Govt. Primary School, 2004 0.60 & 0.04 1 743 & 744 Patharabani Class-4Nos Yes No. Boundary wall 0,60 & 0.04
Srirampur Kitchen-1No
Latin-2Nos.
72 [Jajpur  |Tomka [Sukinda Govt. Primary School, 1970 2.00 41 209 Sal Jungle Yes Under Construction 2Class Room 200
Mirigichara .
73 |Jajpur Tomka  |Sukinda Madhuban P.S. 1990 0.35 75 40 Sal Jungle No Damaged Class Room-2Nos, yes | Boundary wall completed 0.35
1 Class Room-3Nos, ( 2004 )
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Jpur Tomka Sukinga Govt. New Project PS T 2014 320 1 105 Jungle Yeos Tailet - 1N, Office Room-1No. s No, boundary wall 320
Class Room-2)
Jajpur  |Tomka  |Sukinda Balipada PS 2007 1 82 1 42 Sal Jungle Yes Office Room-1No Reparmg of Previous Class Room Yes No. boundary wall 1.82
Class Room-3Nos
76 |Jajpur  |Tomka |Sukinda Saruabil Govt. Project Ul 2006 38 56 3 [IFF] Yes © Class Room-2Nos Class Room-6Nos, yes No. boundary wall 0.8
Toilet - INos. Toilet -2Nos
Library -1No.
Giirls Hostel-1No.
‘ 77 [ajpur | Tomka | Sukinda Govt. Primary School Ki 1980 0.09 8 M Sal Jungle Class Room- 2Nos Damaged Class Room-2Nos. Yes | Boundary wall completed 0.09
|

A

istonal Forest v '
Dév\:aack Forest Division
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BLOCK EDUCATION OFFICE, DANAGADI

Emall ld.:-heodanuldlcgmall.comlhnodanl;ldl.lma.od.nlc.ln
AtIPo-Dnnnndl.ollwljpur.mn-'lss026

No. 2p/y Dt . 10302 s

The Office of the Forest Range Officer,
Tomka Range Duburi

: Submission of proposal for settlement of forest land.

With reference to the subj
uments (Site Inspection Re
:dule, Tracing Map, and To
lement of forest land.

This

ect cited above, | herewith submit
port, Gram sabha resolution, Land
Po sheet) of 39 nos. School proposal for

is for favour of your information and necessary action.

Yours Faithfully,
: Copy enclosed
W -
i
Block Edu J r
)\ Danagad
o No. A0/¢ Date. /- /0-302¢

Copy Submitted to The Tahasildar, Danagadi/ Block Development
Badi for kind information. P =

\hw ”
w\to]
Block Edu Officer

Danagadi
| r— }
Thvensi ™M ‘H‘O\"V‘-\ not mwmu,—;{g}{;ﬂ,;_
weasn ted (v.\\}\\-‘-\)\?"\llﬁ Cuttack Forest Divisig
S .
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V
Document Enclosed ———
Form |Tahasildar {B.D.0 |Tahasildar [Tahasiidar [G.P | alDocuments
No.A |andB.E.O |signed |signed |signed are verified by
Signed pallisa | Tracemap |land Tahasiidar,
Topo bha schedule 8.D.0. and
sheet map B8.E.O
- -| 01 | Nilakanthapur PS |yes yes Yes Yes Yes Salijanga yes
~ |02 | Tari PPS yes yes Yes |Yes Yes Gobardhanpur | yes
/.03 Maa Khandurai | yes yes Yes |Yes Yes Deulakana | yes
Nodal Nodal UPS
~ |04 | Ramthenga PPS |yes ves Yes Yes Yes Nadiabhanga |yes
_—05 | Dhanurjaypur PS | yes yes Yes Yes Yes Nadiabhanga |vyes
06 | K.N Brahmachari |yes yes Yes Yes Yes Mantira yes
~1 |ups
~ |07 | Xendudhip PS yes yes Yes |Yes Yes Mantia  |ves
, o8 | Arasahi PPS yes yes Yes Yes Yes Mantia | |Yes
X ira : |yes
_ |09 |Rabana Nodal yes yes Yes Yes Yes Mant ,'
UPS f

A
d—‘__9
Divisione: r -
Cuttack Foresi L

Vis.unl







To,

BLOCK EDUCATION OFFICE, DANAGADI
Emall id.:-beadanagadi@gmail.com/beodanagadi.sme.od@nic.in

At/Po-Danagadi,Dist-Jajpur,Pin-755026

No. 333) Dt i§ |12] 2026

The Forest Range Officer,
Tomka Range
Sub: Re-submission of Compliance.

Sir,

With reference to the subject cited above, | herewith resubmit Documents
{Site inspection Report, Gram sabha resolution, Land schedule, Tracing Map, and
Topo sheet) of Dhamanagadia PS And Sulia PS proposal for settlement of forest

Date. Is |1z | 2005

' Submitted to The Tahasildar, Danagadu/ Block Develcoprnent Ofﬁcer o gt
ind in matlon. ._ &

land.
Document Enclosed
Sl. Nay:e ofthe I"corm | Tahasiidar | B.D.O signed | Tahasildar | Tahasildar | G.P AllDocuments
; No School No. A | and B.E.O | pallisabha signed signed are verified
g " Signed Tracemap fand by Tahasildar,
Topo schedule B.D.O. and
sheet B.EO
: : map :
| 01 | Dhamanagadia | yes yes Yes Yes Yes Nadiabhanga | yes
&l les e _
1l 02 | Sulia Ps L yes | yes Yes Yes Yes Ranagundi | yes
k
g
i Thas is for favour of your information and necessary action.
g Yours Falthfully,

Block Edutation Ofﬁcar i 4
Danagadi i
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No.GE(GL)-S- 76/2010- /2 Y5 | R & DM. Dtd. 2 L///éy 2y

From

Shri R. K. Sharma, IAS

Commissioner-cum- Secretary to Government
To

All Collectors

Sub: Government land recorded in non-forest kisam with a note
of “Sabik Kisam Jungle” in the RoR finally published after
25.10.1980 but which was forest kisam in Sabik record —
application of Forest (Conservation) Act, 1980 -
Clarification regarding.

Madam/Sir,

There have been doubts about the applicability of Forest
(Conservation) Act, 1980 to the lands recorded as non-forest kisam in
RoR published after 25.10.1980 but which carry an entry of ‘Sabik
kisam jungle’ in the remarks column.

This matter has been examined in consultation with Forest &
Environment Department and it is noted that section 2 of the Forest
(Conservation)Act, 1980 restricts the dereservation of forests or use
of forest land for non-forest purpose except with prior approval of
Government of India, MoEF for such non-forest use.

Further, the Hon’ble Supreme Court, in their order Dt
12.12.1996 passed in WP(C) No. 202/1995 have observed that

P TS The term ‘forest land’ occurring in section 2, will
not only include ‘forest’ as understood in the dictionary sense,
but also any area recorded as forest in the Government
record irrespective of its ownership. This is how it has to be
understood for the purpose of section 2 of the Act. The
provisions enacted in the Forest Conservation Act, 1980

for the conservation of forests, and the matters connected

owlsT@%?e'sz—c?i.m

Cuttack Forest Division
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therewith must apply clearly to all forests so understood
irrespective of the ownership or classification thereof ......... "

In consideration of this position, Government have been
pleased to clarify that the provisions of Forest (Conservation) Act,
1980 would be applicable to any type of forest land including the land
recorded as non-forest land in Hal records published after 25.10.1980
which was of “Jungle” kisam in its respective Sabik record as on
25.10.1980 irrespective of the fact that the said non-forest kisam land
in Hal record does not find place in the District Level Committee
Report which formed the basis for the affidavit filed by the State
Government before the Apex Court.

You are, therefore, requested to take appropriate action in the
matter accordingly. |

Yours faithfully,
TP

Commissioner-cum- Secretary to Government
Memo No. 77969 IR&SDM. dtd. 2 %/26) 2.9/
Copy forwarded to Secretary, Board of Revenue, Orissa,
Cuttack/ all RDCs for information and necessary action.

H\\_ \—
- — . Commissioner-cum- Secretary to Government
Memo No. 72770 |ReDM. dtd. 24 )16/ 2077

Copy forwarded to Forest & Environment (Forest) Department/
CMD, IDCO for information and necessary action. '

P
\L k‘/_,./.-——'”"
179 9?/ Commissioner-cum-Secretary to Government
Memo No. 77 IR&DM. dtd. 2.5 /76/ 2 /7
Copy forwarded to OIC, IMU Cell/ LR&GE(A)/(B)/(C) Branch of
Revenue & D.M. Department for information and necessary action.

Dw;ﬁ—ﬁ;‘%—;mhcen i A%l I}

Cuttack Forest Division Deputy Secretary to Government
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